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BEFORE THE NATIONAL GREEN TRIBUNAL, SOUTH ZONE
ORIGINAL APPLICATION NUMBER 151 /2024

[Earlier O.A. No. 79 of 2024 (LP) (PB)]

IN THE MATTER OF

HughVas ~ Applicant

Vs.

Karnataka State Pollution Control Board & Others ... Respondents

AFFIDAVIT ON BEHALF OF THE KARNATAKA

STATE POLLUTION CONTROL BOARD

I, Smt. Dr. Maheshwari Singh, aged about 39 years, presently working as the
Environmental Officer (A/c), Karnataka State Pollution Control Board (the
“KSPCB”), Mangaluru, Karnataka 575011 do hereby solemnly affirm and
state that I am duly authorized and competent to depose the present affidavit,

‘ -on behalf of the KSPCB. I am familiar with the facts and circumstances




pertaining to the present matter, based on the official documents/records of
the Karnataka State Pollution Control Board and also in my official capacity

and depose as set forth below:

1. It is respectfully submitted that the Principal Bénch of the Hon’ble
NGT had passed orders on 22/03/2024 constituting a committee, with
the KSPCB as the nodal agency, to address the grievances raised by
the Applicant in the above titled matter (such committee is hereafter
also referred to as the “Committee”). It is respectfully submitted that
the Applicant had raised issues, by way of a letter, pertaining to erosion
of coastal areas and potential steps to be taken to remedy the situation,
in the subject-matter areas. The issues raised by the Applicant by way
of his .letter petition and the consequent directions of the Principal
Bench, NGT are a matter of record and the same are not reproduced

herein for the sake of brevity.

2. Accordingly, the Committee constituted by the Principal Bench, NGT,
undertook a site inspection of the subject-matter areas, with the
participation of the Applicant and also obtained expert opinions to
remedy the situation i.e., opinions from marine geologists, marine
engineers and fisheries experts. Based on such information, a report of

the entire proceedings was prepared. A copy of the inspection report of
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the Committee pertaining to the inspection of the subject-matter site on

10/03/2025, is annexed herewith as ANNEXURE R1.

- It may be noted that the Committee has made certain recommendations
to be included in the implementation of coastline projects and the
measures undertaken to contain coastline erosion. The contents of the
Report of the Committee are self-explanatory and as such the same may
be read as part and parcel of the present affidavit. The same are not

reproduced herein to avoid repetition.

. It is respectfully submitted that the KSPCB has thereby duly complied
with the directions of this Hon’ble Tribunal in the present matter,
which were made by way of order dated 22/03/2024. KSPCB will be

obliged to submit any other information or particulars, as may be

further directed by this Hon’ble Tribunal, if found expedient.




VERIFICATION

Verified on this 12th day of February, 2026, today at Bengaluru, that the
contents of the above affidavit are true and correct to the best of my
knowledge, information and belief and nothing material is concealed

therefrom.




Before the Hon’ble National Green Tribunal Principal
Bench, New Delhi
Original Application No: 79/2024

Southern Zone Bench

Original Application No: 151/2024

In the matter of:

“Complaint filed by Mr. Capt Hugh Vas for directing to
look into the grievances of the applicant and his
suggestions for revival of both the schemes, of
construction of groynes and offshore reefs and suggest

appropriate remedial action”

(SEA Erosion of the Southward of the Old Mangalore
Riverine Port)
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Report of joint committee appointed by the Hon’ble National Green
Tribunal Principal Bench, New Delhi (NGT) in the matter of original
application no: 79/2024, southern zone bench original application no:
151/2024 with respect to “complaint filed by Mr. Capt Hugh Vas for
directing to look into the grievances of the complainant and his suggestions
for revival of both the schemes, relates to construction of groynes and

offshore reefs and suggest appropriate remedial actions”

1. Preamble:

Hon’ble NGT, Principal Bench, New Delhi has passed an order
vide OA No: 79/2024 of 2022  dated:07.09.2022 (Southern Zone Bench
Original Application NO: 151/2024) based on the letter petition sent by Mr.
Capt Hugh Vas for directing to look into the grievances of the applicant and
his suggestions for revival of both the schemes, of construction of groynes

and offshore reefs.

The applicant in his petition attached the copy of 4 photos taken
on 2nd 2023 of the said area which is very adversely affected by yearly sea
erosion taking place which is located about 2 kilometres southward of the Old
Mangalore (riverine) Port and beyond going to North Kerala, and 1 photo
taken of the same sea wall of 125 metres in length soon after it was built on
21st October, 2017 which was done then on the initiative taken by petitioner
and the local people living over there with all the concerned local authorities.
Now, just to give a first hand idea of what is happening relating to sea
erosion generally in India goes like this. Sea erosion takes place due to a
combination of the very rough SOUTHWEST monsoon seas and the littoral
drift (coastal current) which runs along the coastline, on the West Coast of
South India predominantly from North to South, whereas on the East Coast, it
is predominantly from South to North, and so when the British had built the
breakwaters to make the Madras Harbour (an artificial harbour) back in
about 1881, it helped in a big way for sand to accrete on the southern side of
the harbour thus creating the Marina Beach over there which over the years
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became very famous, whereas erosion was taking place on the northern side
by which the Madras port/harbour has progressively grown in size

northwards.

A similar phenomenon occurs on the West coast of South India, but in the
opposite direction because of the predominant littoral drifi running jfrom
North to South. So, when the breakwaters of the New Mangalore Port were
extended seawards in 1977/78 for providing enough tranquillity for deep
loaded ships to sail out of the port after loading Kudremukh iron ore, when
the deepening of the harbour was undertaken by doing capital dredging
which was done by me as the Master of the DCI dredger MOT VIII then. After
that, the beach area on the north was progressively accreting sand which has
since become the famous Panambur beach where many people come (o visit
from all over. However, on the southern side the Bengre beach where
fishermen and many others are living, was fast eroding. Then some twenty
years later the breakwaters of the Old Mangalore Port were built extending
seawards and after that there was accretion taking place on the Bengre beach
which now the Government wants to make il into a recreational area.
However, at the same time, erosion started taking place on the southern side
of the Old Mangalore Port. Meanwhile some of this erosion has since been
arrested because of a couple of groynes and 2 nos. 200m long offshore reefs
having been constructed under the Asian Bank Development Scheme, which
however was then suddenly aborted because as per their plan they were
supposed to construct 3 more such offshore reefs which together
progressively would lead the littoral drift towards the shoreline gradually

training this littoral drift in the required manner.

And to petitioner mind, this project now needs to be revived once again and

built to its designed completion.

Also, the other alternative is by building groynes at periodic intervals which
progressively converge with the coastline further south. So both the above
mentioned schemes need to be deliberated upon by the concerned authorities

at the earliest without further loss of time. ~

/
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Back in 2017, upon me taking up this issue locally, a sea wall of 125 metres
length was then constructed over there, called the Sea Ground, and a photo of
this is now enclosed in the attached compressed folder, along with 4 other
photos taken recently showing in sharp contract what has since become of it
totally broken up with so much of beach erosion having taken place in these
last 5/6 years, with some rocks now being placed over there as an emergency
measure on the initiative taken by U T Khadar, local MLA and now Speaker
of the Legislative Assembly and others.

This matter now needs to be urgently brought to the kind attention of the
National Green Tribunal and acted upon in right earnest, though presently

some emergency measures have since been taken up as mentioned above.

In view of the averments made in the application, Hon’ble NGT consider it
appropriate that a Joint Committee be constituted to verify the factual position
and suggest appropriate remedial action. Accordingly, Hon’ble NGT
constitute a Joint Committee comprising of representatives of Karnataka
Coastal Zone Management Authority, Karnataka State Pollution Control
Board, and the Collector, Mangalore, Karnataka and direct the same to meet
within two weeks, undertake visits to the site, look into the grievances of the
applicant and his suggestions for revival of both the schemes, of construction
of groynes and offshore reefs and suggest appropriate remedial action. The
Karnataka State Pollution Control Board will be the nodal agency for

coordination and compliance

Even though in the present case cognizance has been taken by this Bench on
the basis of letter petition filed on public grievance portal with approval and
assignment under order of Hon’ble Chairperson, but in view of the facts and
circumstances of the case including the fact that the place of accrual of cause
of action lies within jurisdiction of the Southern Zone Bench of this Tribunal
at Chennai, Hon’ble NGT are of the considered view that it will be
appropriate if the case is further heard by the Southern Zone Bench of this
Tribunal at Chennai. Accordingly, the Registry is directed to list the matter
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before the Southern Zone Bench of this Tribunal at Chennai on 24.05.2024
after obtaining orders from Hon’ble the Chairperson for transfer of the case.

O.A No. 79/2024 Capt Hugh Vas Vs. State of Karnataka & Ors.

Factual and Action taken Report by the Joint Committee be filed before the
Southern Zone Bench of this Tribunal at Chennai by email judicial-
ngtsz@gov.inpreferably in the form of searchable PDF/OCR Supported PDF
and not in the form of Image PDF.

A copy of this order be sent to the Member Secretary, Karnataka State
Pollution Control Board, Karnataka Coastal Zone Management Authority and
Collector, Manglore, Karnataka by email for requisite compliance. Copy of the

Hon’ble NGT order Annexure-1.

2.0 Constitution of Committee:

In compliance to Hon’ble NGT order, Regional office Mangaluru has requested
KSPCB, Head Office to constitute joint committee with above said members/invitees vide
no: 280, dated: 06.11.2024 (Annexure 2). Further Regional Office Mangaluru had once again
requested the KSPCB, Head Office to include special invitee/additional member from
multiple departments as the said matter is related to multiple departments vide No: 1058,
dated: 12.08.2024 (Annexure 3). Accordingly Board had issued Office Memorandum vide
No: No.PCB/NGT/SEO/MIN/NGT/2024-25/3562, dated: 27.11.2024 constituted a committee

consisting of the following members, the copy of the same is enclosed as Annexure-4.

Tablel: Constitution of Committee as per Hon’ble NGT Order

S1 No Name & Designation Details

1. The Deputy Commissioner, Dakshina Kannada- Chairman of the
Committee

2. The Regional Director, CRZ, Karnataka Coastal Zone | Member

Management Authority, Representing the Member Secretary,
Karnataka State Coastal Zone Management Authority ,Room
No: 710, 7th Floor, IV Gate M S building , Bengaluru-

/
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560001

Be The Regional Senior Environmental Officer(A/C), KSPCB | Member
Mangaluru
4, The Environmental Officer, KSPCB RO Mangaluru Member convenor

Based on the above, Regional Office Mangaluru had scheduled the meeting/joint inspection
intimation notice vide No: 1797, dated: 30.12.2024enclosed as Annexure-5, accordingly a
meeting was conducted in presence of Additional Deputy Commissioner, Dakshina Kannada
District on 03.01.2025 at 3.00 PM at 3rd Floor Court Hall, Deputy Commissioners Office,
Mangalore D.K. The Joint Committee members along with the representatives from inline
departments agreed for the joint inspection of the said location. To discuss the matter in
presence of the complainant on 17.01.2025 as per letter Joint Inspection intimation Notice
No:1865 Dated: 07.01.2025 Annexure-6. The Joint Inspection was rescheduled on
10.03.2025 at 10.00 AM vide Regional Office, Mangaluru-KSPCB letter No: 2312, dated:
27.02.2025 Annexure-7.

2.1: Site Visit

The Joint Committee made Spot inspection along with other invitees and
complainants on 10.03.2025, with prior intimation to all the stake holders and representative
from inline Departments. Discussions were held with the members after the spot visit. The

members and invitees who attended the spot inspection are as below:

SI No | Name & Designation Department Details

Members of Committee

1. | Sri. Mulliai Mubhilan | Deputy Commissioner, Dakshina | Chairman of the

IAS, Kannada- Committe
2. | Sri. Raghu D Regional Director, CRZ, Karnataka | Representative of
Coastal Zone Management | Member
Authority
3. | Sri. Keerthi Kumar The Regional Senior Environmental | Member

Officer(A/C), KSPCB Mangaluru

4. | Dr. H Lakshmikantha The Environmental Officer, KSPCB | Member convenor

—
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RO Mangaluru

Other officials Present during Inspection

1. | Dr. Harshavardhan, xas Additional Deputy Commissioner,
Dakshina Kannada

2. | Mr. Capt Hugh Vas Applicant who filed the OA At NGT

3. | Sri. Manohar Acharya Representative Of Port & Inland Water
Transport Department, Dakshina Kannada

4. | Sri Shashidhara S Assistant Engineer
Port And Fisheries, Mangaluru

5. | Dr. T Nasar NITK, Marine Engineering Division,
Surathkal, Dakshina Kannada

6. | Sri. B Krishnappa Senior Manager (Env), Nava Mangalore
Port  Authority = (Nmpa), Panambur,
Mangalore

7. | Dr. Sushmitha Rao Coastal Development Authority, Govt of
Karnataka, Lalbagh, Mangalore

8. | Prof. Ramachandra Bhatt, Former Professor Department of Fisheries,
Mangaluru,

9. | Prof. K S Jayappa, Former Professor Department of Marine
Geology, Mangaluru University

10. | Sri. Alosyius Albeuquerque DAS Managing Director, Albeuquerque Hotel
Pvt Ltd. (Sume

11. | Dr. Maheshwari Singh The Deputy Environmental Officer,

KSPCB RO Mangaluru

2.2: Location of the Joint Inspection: The Joint Committee visited referred area at Sea

Ground, Ullala along with complainants and officers from line departments and subject

experts. The location details of seaground beach Ullala is as follows;

7/
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Seaground Beach at Ullala Beach

Map showing the Location of site inspection is attached as Annexure-8

1) Observations made during inspection by Joint Committee:

1.

The Joint committee met the Complainants, interacted with them and visited the
areas in question at Phalguni (Gurupura) river i.e. sand bars/Dhakke regions.

The complainant Mr. Capt Hugh Vas, pointed out that twenty years later the
breakwaters of the Old Mangalore Port were built extending seawards and after
that there was accretion taking place on the Bengre beach which now the
Government wants to make it into a recreational area. However, at the same time,
erosion started taking place on the southern side of the Old Mangalore Port.
Meanwhile some of this erosion has since been arrested because of a couple of
groynes and 2 nos. 200m long offshore reefs having been constructed under the
Asian Bank Development Scheme, which however was then suddenly aborted
because as per their plan they were supposed to construct 3 more such offshore
reefs which together progressively would lead the littoral drift towards the
shoreline gradually training this littoral drift in the required manner.

The complainant has expressed that, the said project needs to be revived once
again and built to its designed completion and also other alternatives were
suggested to build groynes at periodic intervals which progressively converge
with the coastline further south. So requested to deliberate the both the above-
mentioned schemes by the concerned authorities at the earliest.

complainant also mentioned that, back in 2017, upon him taking up this issue

locally, a sea wall of 125 metres length was then constructed over there, called the
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Sea Ground was totally broken up with so much of beach erosion having taken
place in these last 5/6 years and with some rocks now being placed over there as

an emergency measure.

Further to the joint inspection and discussion held on 10.03.2025 Mr. Capt Hugh Vas along
with professional standings Mr.Aloysius Albuquerque, BE Civil,& Resident Proprietor,
Summer Sands Beach Resort Ullal, Mangalore, Dr. K. S. Jayappa, MSc and PhD in Marine
Geology & Former Professor of Marine Geology, Mangalore University, Mangalore and Dr.
Ramachandra Bhatta, MA, MSc and PhD in Economics and Fisheries, & Former Professor at
the College of Fisheries, Mangalore have communicated to Regional Office Mangaluru

through email on 12.03.2025 to consider the following suggestions;

1) It was strongly recommended to critically review the Shoreline Management Plan
(SMP) prepared for Karnataka Coast by the National Centre for Sustainable
Coastal Management (NCSCM), Ministry of Environment, Forest and Climate
Change, Government of India.

2) There seems to be an absence of standard consultations and public engagement
while preparing the SMP. Hence requested to access the Final Project Completion
Report of the ADB funded offshore reef Project for review to understand a lesson
(pros & causes) before implementation of a newly proposed, as there is no
perceptible impact on shoreline stability visible even after 5 years of completion of
this project. ‘

3) He requested for a Comprehensive Project Plan incorporating the impacts of
cyclones and other coastal disasters. Instead of seawalls constructions (which are
not long lasting and lead to erosion of beaches in front of them, shifting the erosion
problem to adjacent areas or they undergo destruction by the SOUTHWEST
monsoon waves), the concerned authority may think of recommending an
alternative structure i.e. groins.

4) It was recommended to review the various factors responsible for severe erosion at
Batapady coast after the construction of offshore reefs off Ullal, Summer Sands
and Batapady (south of Someshwar) before undertaking the Proposed International

Cruise Terminal Project. o

/
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5)

6)

7

8)

9)

It was also discussed that sand nourishment has not been done although it was a
part and parcel of the ADB Project.

In the absence of availability of sand, and safer locations for sand mining for soft
stabilization (sand nourishment), a feasibility study is necessary before
undertaking the new project.

A large number of vented dams constructed across the rivers, tributaries and
streams in DK and Udupi districts in order to store water for drinking, irrigation
and industrial activities has led to the arrest of huge quantities of sand, which
otherwise would have reached nearshore and finally been brought to the shore by
waves (details/statistics like: number of dams, locations and their impact with
proofs /photos will be provided if needed). In addition to this, sand mining in the
estuaries since 2 — 3 decades has led to the suffering of beaches and reduction of
their width.

Submerged breakwaters and offshore reefs constructed off Ullal, Summer Sands
and Batapady at about 600 to 700 mts away from the shoreline are NOT serving as
barriers for waves and accumulation of sediment on the leeward side of them in the
form of tombolo is not visible. Hence, we opine that they should have been built
within 300 mts of the shoreline, thereby they would have served the purpose
better, and the cost of construction also could have been reduced.

It was informed in the meeting that construction of seawall recommended in the
SMP has become a legal document for CRZ / CZMA approval. However, we
recommend an alternative location and specific long-lasting solution such as

construction of simple or T-groynes of about 100 mts length at 500 mts intervals.

10)Preservation of beaches as open spaces with aesthetic values is very much essential

for the livelihood of fishermen / fisheries, tourism and recreational activities.

11)It was also requested that the Old Mangalore Port Authority / Pollution Control

Board to share the soft copies of the following documents as promised which
would help us to prepare and submit a comprehensive report thereafter, as follows:
a) SMP prepared by NCSCM,
b) Final Closure Report on ADB Project,

11



¢) Project Plan / Proposal of the New International Cruise Terminal Project,
and /

d) Copy of the Project Proposal for tackling sea erosion at Ullal submitted to
the Govt. of Karnataka, prepared by the research team of NITK, Surathkal.

Note: Tombolo is a coastal geomorphological landform which connects an island with
the mainland. Here, we mean that a tombolo like landform should have been formed

and connected the submerged reefs with the mainland.

The AEE, Port & Inland Water Transport Department, Dakshina Kannada has informed that
SMP is a master document to be considered for all kind of developmental projects in
coastal line and was prepared by NCSCM Chennai in consultation with localities. As
per SMP erosion at Sea Ground Ullala has been suggested with sea wall with sand
nourishment as temporary measure to mitigate/arrest/control sea erosion taking place
annually during monsoon season. He also informed that Sand nourishment in Ullala
and Someshwara area could not be completed due to tender issucs. However, in case
of any upcoming projects, sand nourishment could be considered in identified

coordinates of Ullala beach.

Dr. T Nasar, professor NITK, Marine Engineering Division, Surathkal, Dakshina Kannada
has suggested to conduct numerical modelling studies with respect to providing groins and

reef identified coordinates of Ullala beach.

Deputy Commissioner heard the grievances and suggestions by Mr. Capt Hugh Vas, subject
experts and Officers from concerned departments and informed the Port & Inland Water
Transport Department to incorporate the suggestions made by complainant and subject
experts while executing the said project, proceedings of the joint inspection is enclosed as

annexure -9

The Assistant Executive Engineer, Port And Fisheries, Mangaluru has submitted the brief
note/comment on CRZ of Dakshina Kannada enclosed as Annexure 10. The documents

submitted includes point-wise remarks submitted on suggestio/n of Mr. Capt Hugh Vas along

-
o
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with professional standings Mr. Aloysius Albquerque, BE Civil & Resident Proprietor,
Summer Sands Beach Resort Ullal, Mangalore, Dr. K_S. Jayappa, MSc and PhD in Marine
Geology & Former Professor of Marine Geology, Mangalore University, Mangalore and Dr.
Ramachandra Bhatta, MA, MSc and PhD in Economics and Fisheries & Former Professor at
the CoHege of Fisheries, Mangalore during the joint inspection and discussion held on
10.03. 2025 and the details of consultancy services for preparation of DPR for shore
Protection Works in Dakshina Kannada District submitted by Chief Executive Officer,

Development Ports & Inland Water Transport Department, Karawara,

Further the Assistant Executive Engineer, Port And Fisheries, Mangaluru has enclosed the

report on Costal Protection works at Uchila-Battapadi, Ullala Taluk Dakshina Kannada
District by Department of Water resources and Ocean Engineering NITK, Surathkal,

Mangaluru-575025 and also submitted the para-wise reply to concerns of complainants.

\1\"//
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Deputy Comnsssioner and Dlslnct Magistrate
Dakshina Kannada District
Chairman of the Joint Commitiee

-

(V| _—
Reglona}‘ﬂu'ectm (Environment),

Department of Forest, Ecology and Environment, ,
Dakshina Kannada- 575003.
Member

The Regiona;i Senior E 1%1‘1‘10&,

Zonal Office KSPCB, Mangaluru

Member

Environmental Officer, KSPCB, Mangaluru

Member Convenor
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Annexure 1

Item No.2 (Court No. 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

(Through Physical Hearing with Hybrid VC Option)
Original Application No. 79/2024

Capt Hugh Vas ...Applicant
Versus

State of Karnataka & Ors. ...Respondents

Date of hearing: 22.03.2024

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER.
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER.

Applicant: None for the Applicant.

Application is registered based on a letter petition received by Email.

ORDER
1. Mr. Hugh Bas has sent by email the present letter petition to this

Tribunal, which has been treated and registered as O.A. No. 79/2024.

2. The relevant part of the letter petition enumerating grievances of

the applicant is reproduced as follows:-

X X X X

I am herewith sending you 4 photos taken on 2nd 2023 of the
said area which is very adversely affected by yearly sea erosion
taking place which is located about 2 kilometres southward of
the Old Mangalore (riverine) Port and beyond going to North
Kerala, and 1 photo taken of the same sea wall of 125 metres in
length soon after it was built on 21st October, 2017 which was
done then on the initiative taken by me and the local people
living over there with all the concerned local authorities.

Now, just to give a first hand idea of what is happening relating
to sea erosion generally in India goes like this.

Sea erosion takes place due to a combination of the very rough
SW monsoon seas and the littoral drift (coastal current) which

14



O.A No. 79/2024 Capt Hugh Vas Vs. State of

Karnataka & Ors.
2

runs along the coastline, on the West Coast of South India
predominantly from North to South, whereas on the East Coast,
it is predominantly from South to North, and so when the British
had built the breakwaters to make the Madras Harbour (an
artificial harbour) back in about 1881, it helped in a big way for
sand to accrete on the southern side of the harbour thus creating
the Marina Beach over there which over the years became very
famous, whereas erosion was taking place on the northern side
by which the Madras port/harbour has progressively grown in
size northwards.

A similar phenomenon occurs on the West coast of South India,
but in the opposite direction because of the predominant littoral
drift running from North to South. So, when the breakwaters of
the New Mangalore Port were extended seawards in 1977/78
for providing enough tranquility for deep loaded ships to sail out
of the port after loading Kudremukh iron ore, when the
deepening of the harbour was undertaken by doing capital
dredging which was done by me as the Master of the DCI
dredger MOT VIII then. After that, the beach area on the north
was progressively accreting sand which has since become the
famous Panambur beach where many people come to visit from
all over. However, on the southern side the bengre beach where
fishermen and many others are living, was fast eroding. Then
some twenty years later the breakwaters of the Old Mangalore
Port were built extending seawards and after that there was
accretion taking place on the Bengre beach which now the
Government wants to make it into a recreational area. However,
at the same time, erosion started taking place on the southern
side of the Old Mangalore Port. Meanwhile some of this erosion
has since been arrested because of a couple of groynes and 2
nos. 200m long offshore reefs having been constructed under the
Asian Bank Development Scheme, which however was then
suddenly aborted because as per their plan they were supposed
to construct 3 more such offshore reefs which together
progressively would lead the littoral drift towards the shoreline
gradually training this littoral drift in the required manner.

And to my mind, this project now needs to be revived once again
and built to its designed completion.

Also, the other alternative is by building groynes at periodic
intervals which progressively converge with the coastline further
south. So both the above mentioned schemes need to be
deliberated upon by the concerned authorities at the earliest
without further loss of time.

Back in 2017, upon me taking up this issue locally, a sea wall of
125 metres length was then constructed over there, called the
Sea Ground, and a photo of this is now enclosed in the attached
compressed folder, along with 4 other photos taken recently
showing in sharp contract what has since become of it totally
broken up with so much of beach erosion having taken place in
these last 5/6 years, with some rocks now being placed over
there as an emergency measure on the initiative taken by U T
Khadar, local MLA and now Speaker of the Legislative Assembly
and others.
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0O.A No. 79/2024 Capt Hugh Vas Vs. State of
Karnataka & Ors.
3

This matter now needs to be urgently brought to the kind
attention of the National Green Tribunal and acted upon in right
earnest, though presently some emergency measures have since
been taken up as mentioned above.

X X X X7

3. Prima facie the averments made in the application raise
substantial questions relating to environment arising out of the
implementation of the enactments specified in Schedule-I to the National
Green Tribunal Act, 2010.

4. In view of the averments made in the application, we consider it
appropriate that a Joint Committee be constituted to verify the factual
position and suggest appropriate remedial action. Accordingly, we
constitute a Joint Committee comprising of representatives of Karnataka
Coastal Zone Management Authority, Karnataka State Pollution Control
Board, and the Collector, Mangalore, Karnataka and direct the same to
meet within two weeks, undertake visits to the site, look into the
grievances of the applicant and his suggestions for revival of both the
schemes, of construction of groynes and offshore reefs and suggest
appropriate remedial action. The Karnataka State Pollution Control
Board will be the nodal agency for coordination and compliance.

5. Even though in the present case cognizance has been taken by
this Bench on the basis of letter petition filed on public grievance portal
with approval and assignment under order of Hon’ble Chairperson, but
in view of the facts and circumstances of the case including the fact that
the place of accrual of cause of action lies within jurisdiction of the
Southern Zone Bench of this Tribunal at Chennai, we are of the
considered view that it will be appropriate if the case is further heard by
the Southern Zone Bench of this Tribunal at Chennai.

6. Accordingly, the Registry is directed to list the matter before the
Southern Zone Bench of this Tribunal at Chennai on 24.05.2024 after

obtaining orders from Hon’ble the Chairperson for transfer of the case.
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O.A No. 79/2024 Capt Hugh Vas Vs. State of
Karnataka & Ors.
4

7. Factual and Action taken Report by the Joint Committee be filed
before the Southern Zone Bench of this Tribunal at Chennai by email
judicial-ngtsz@gov.inpreferably in the form of searchable PDF/OCR
Supported PDF and not in the form of Image PDF.

8. A copy of this order be sent to the Member Secretary, Karnataka
State Pollution Control Board, Karnataka Coastal Zone Management
Authority and Collector, Manglore, Karnataka by email for requisite

compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM
March 22nd, 2024
n
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Regional Office : T, T3eD 5eded ! P—
Karnataka State Pollution Control Board =pdg =g, 100 z x“:
Parisara Bhavana, 10B, Baikampady Industrial Area, 3gozn gm0 3,3
Mangaluru - 575 011 onsess - 575 011 BNOF 3T ooz W

e-mail: manglore@kspcb.gov.in  website: http:kspcb.gov.in

towards a cleaner Karnataka

No: PCB/A(MNG)/NGT-OA No.79 /2024-25/ 220

Date: &, 14, 2

- NGT MATTER
0,
The Member Secretary
KSPCB,# 49, Parisara Bhavan
Church Street, Bengaluru-01
Kind Attention: SEQ, Mines Section
Sir,
Sub: Formation of Joint Committee in the matter of NGT O.A. No0.79/2024 based on
letter petition by Mr. Capt Hugh Vas -reg.
Ref: 1.The Hon’ble National Green Tribunal, Principal Bench, New Delhi Order
dated:22.03.2024 in respect of OA No.79/2024.
2. NGT Order forwarded through mail from Chairman Section dated:02.04.2024
sk ok ok ok
Hon’ble NGT, Principal Bench, New Delhi has passed an order vide OA No: 79/2024
of 2022 dated:07.09.2022 based on the letter petition sent by Mr. Capt Hugh Vas for

directing to look into the grievances of the applicant and his suggestions for revival of both the
schemes, of construction of groynes and offshore reefs and suggest appropriate remedial action
as in NGT Order cited vide ref (1).

Further, Hon’ble NGT has directed to constitute a Joint Committee comprising of

representatives of  Karnataka Coastal Zone Management Authority, Deputy Commissioner,
Dakshina Kannada District and Representative from KSPCB. Further, as the matter is not
pertaining to KSPCB preview it is requested to include special invitee from representative of
Port & inland water transport department, Representative from National Centre for Sustainable
Coastal Management, Ministry Of Environment, Forest and Climate Change (MoEF & CC),
Channai, Commissioner, Mangalore City Corporation, Representative from Coastal Security
Police, as additional committee members for the said joint committee and KSPCB is made the
nodal agency for Co-ordination and compliance.

Hence, to proceed further with the directions of Hon’ble Tribunal, the Board is requested to
constitute a Joint Committee along with above said special invitees at the earliest in this regard,

This is for kind information and further needful action.
Your’s Faithfully

ENVIRON AL\OFFICER (I/c),
{_~ KSPCB, RO-Mangaluru

Copy To,
1. Law Officer, Legal Cell, KSPCB, Bengaluru for information and necessary action

2. The Zonal Senior Environmental Officer, KSPCB, Mangaluru, D.K for kind information.
3. Case file

£
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:Saac)ag ko, Houe
towards a cleaner Karnataka
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No: PCB/(MNG)/NGT-OA No.79 /2024-25/ | 05@ : Date: 1 %¢ 8.
NGT MATTER-MOST URGENT l

To,
The Member Secretary
KSPCB,# 49, Parisara Bhavan
Church Street, Bengaluru-01
Kind Attention: SEQ, Enforcement Cell
Sir,

Sub: Formation of Joint Committee in the matter of NGT O.A. No.79/2024.
Ref: 1.The Hon’ble National Green Tribunal, Principal Bench, New Delhi Order
dated:22.03.2024 in respect of OA No.79/2024.
2.NGT Order forwarded through mail from Chairman Section dated:02.04.2024.
3. This Office letter to Board Office, KSPCB letter No: 280 Dated: 06.04.2024.
4. Office of Deputy Commissioner letter No:CLW(1)CR/NGT 79/2024/L-1 Dated:
13.05.2024.
5. This Office letter to Deputy Commissioner letter No: 904 Dated: 09.07.2024.
6. Office of Deputy Commissioner letter No:CLW(1)CR/2024/431777/L-1 Dated:
05.08.2024.

LEE TS
Hon’ble NGT, Principal Bench, New Delhi has passed an order vide OA No: 79/2024 of 2022
dated:07.09.2022 based on the letter petition sent by Mr. Capt Hugh Vas for directing to look
into the grievances of the applicant and his suggestions for revival of both the schemes, of
construction of groynes and offshore reefs and suggest appropriate remedial action as in NGT
Order cited vide ref (1).

Further, in order cited reference, the Hon’ble NGT has directed to constitute a Joint Committee
state. PCB being the nodal agency for co-ordination and compliance, comprising of
representatives of following departments:

| SINo | Name & Desi gnation Details ]

LOI ’ Deputy Commissioner, Dakshina Kannada Chairman l

[ 02 Karnataka Coastal Zone Management Authority Member j

i . |
03 Environmental Officer Member convenor

Further, as the matter is related to multj departmental subject, it is requested to include special
_invitee/additional member from following departments:

[ SINo | Name & Designation Details ]
01 Representative of port & inland water transport department, | Member
Dakshina Kannada
02 Representative from National Centre for Sustainable Coastal | Member
] Management, Ministry Of Environment, Forest and Climate —J
f Change (MoEF & CC), Channai, J

j i f Plastics - Be "Eco" Friendly
| “omaet wed DY, JOXS R A" Avoid use o

\




03 | Commissioner,'@l@fag City Corporation, Lalbagh | Member ]
Mangalore N
04 Representative from Coastal Security Police, Dakshina Member
I Kannada .
05 Representative from NITK, Marine Engineering Division, | Member
o Qurathkal, Dakshina Kannada
06 | Representative from National Highway Authority India Member
(NHAID) , Govt Of India, Pumpwell, Mangaluru, Dakshina
 Kannada A
07 Representative from Tourism Department, Govt of Karnataka, | Member
. Bejal, Mangalore -
08 Director, Nava Mangalore Port Authority (NMPA), Panambur, | Member
| Mangalore

——————

T.*Wmmive from Public Works Department, Govt of | Member

09 Representative Trom Coastal Development Authority, Govt of | Member

Karnataka , Mangalore

Karnataka , Lalpggh, Mangalore

11 Tahsildar Mangalore ~ Revenue Department, Mangalore, | Member
N Dakshina Kannada

12 Tahsildar Mulki, Revenue Department, Dakshina Kannada Member
I T = _ |

This office already requested to constitute a joint commitiee t0 submit the action taken report to
Hon’ble NGT vide ref (3) and Deputy Commissioner is seeking action taken report on the said
NGT matter vide ref (4 & 0).

Hence, it is requested 10 constitute a Joint Committee along with above said special invitees at

the earliest.

This is for kind information and further needful action.
Your’s Faithfully
Sd/-

ENVIRONMENTAL OFFICER
KSPCB, RO-Mangaluru
Copy To,
1. Deputy Commissioner, Dakshina Kannada, Mangalore for information
Law Officer, Legal Cell, KSPCB, Bengaluru for information and necessary action
Qenior Environmental Of ficer-Mines section, Head Office. KSPCB, Bengaluru, D.K for

w9

kind information
The Zonal Senior Environmental Officer, KSPCRB, Mangaluru, D.K for kind information.

~,

5. Case file

ENVIRONMENTAL OFFICER
KQ%’CI}/, RO-Mangaluru

1
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OFFICE MEMORANDUM J

Sub: Inspection by Joint Committee constituted by the Hon’ble National Green Tribunal,
Principal Bench, New Delhi to verify the factual position relating to sea erosion taking
place at southward of the Old Mangalore (riverine) Port and a similar phenomenon occurs
on the West coast of South India, because of the predominant littoral drift and for

o

e,
| M

h
izl ¢

appropriate remedial action — reg.

Ref: National Green Tribunal (NGT), Principal Bench, New Delhi (presently transferred to
Southern Zone Bench at Chennai and renumbered as OA No. 151 of 2024(SZ) Order
dated: 22.03.2024 in respect of OA No. 79/2024.

GRS

Preamble:

Mr. Hugh Bas has sent the letter petition to National Green Tribunal, Principal Bench, New
Delhi enumerating grievances relating to sea erosion taking place which is located about 2
kilometres southward of the Old Mangalore (riverine) Port and beyond going to North Kerala. A
similar phenomenon occurs on the West coast of South India, but in the opposite direction
because of the predominant littoral drift running from North to South. Meanwhile some of this
erosion has been arrested because of a couple of groynes and 2 nos. 200 m long offshore reefs
having been constructed. The applicant brought this matter to the kind attention of the National
Green Tribunal that, this project needs to be revived in respect of both the schemes, of

construction of groynes and offshore reefs. NGT is not aware of the present status.

In view of the averments made in the application, the Hon’ble NGT, Principal Bench, New Delhi
vide Order dated:22.03.2024 cited at above reference, constituted a Joint Committee comprising
of representatives of Karnataka Coastal Zone Management Authority, Karnataka State Pollution
Control Board, and the Collector, Mangalore, Karnataka and direct to undertake visits to the site,
look into the grievances of the applicant and his suggestions for revival of both the schemes, of
construction of groynes and offshore reefs and to suggest appropriate remedial action. The

Karnataka State Pollution Control Board to be the nodal agency for co-ordination and
compliance.

In line with Hon’ble NGT directions vide Order dated: 22.03.2024, a Joint Committee consisting
of Officers from following Departments is herewith formed;
SI. No. Name g%rgwn%q Details
L. The District Collect;;/ﬁ;» R GCAY
Dakshina Kannada Bistrict Q(LC} @ O\
{ 1 i’ R B
2 f . o b

Chairman

f
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/
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-
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through judicious use of natural resources




o

The Senior Environmental Officer,
Karnataka State Pollution Control Board, Member
Zonal Office, Mangaluru.
3. The Member Secretary

Karnataka Coastal Zone Management Authority

Member

Room No. 710, 7th Floor, IV Gate,

M. S. Building, Bangalore - 560 001
4, The Environmental Officer,
Karnataka State Pollution Control Board, Member Convener
Mangaluru.

e e,

This Committee shall visit the site, verify factual of the case & grievances of the applicant and
submit report with appropriate remedial action at the carliest.

Encl.: Hon’ble NGT, Principal Bench, New Delhi Order dated:22.03.2024 in respect of QA
No. 79/2024 (presently, O.A. No. 151 of 2024(S7)).

Sd/-
MEMBER SECRETARY
KARNATAKA STATE POLLUTION CONTROL BOARD

To,
. The District Collector,
Dakshina Kannada District.

2. The Senior Environmental Of ficer,
Karnataka State Pollution Control Board,
Zonal Office, Mangaluru.

3. The Member Secretary,
Karnataka Coastal Zone Management Authority
Room No. 710, 7th F loor, IV Gate,

M. S. Building, Bangalore - 560 007].

4. The Environmental Officer,

Karnataka State Pollution Control Board,
Mangaluru.
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Copy to:
1. The Senior Environmental Officer, Zonal Office, Mangaluru is directed to attend the

Joint inspection and submit Joint inspection report on top priority since it is required to
be submitted to the Hon’ble NGT within the stipulated time.

ﬁ./T he Environmental Officer, Regional Office, Mangaluru is directed to co-ordinate with
the Zonal SEO, Mangaluru and other departments and to submit the report within

04.12.2024.

3, Case File. 0
':) 3 »Jx/'é\ﬂ\ -
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Annexure -5
Reglonal Office : 2,368 §43e0
Karnataka State Pellution Control Board  zoxs =g, 102
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Tel.: 0824-2408239 i
e-mail: manglore@kspcb.gov.in  website: http:kspcb.gov.in

goFLT oo
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towards a cleaner Karnataka

No:PCB/(MNG)/NGT-OA No.151 (SZ) 79 (PB) /2024-2025/ /,9@9 )7 Date: 30 ( a5 OU \

NGT MATTER- MOST URGENT

‘MEETING/JOINT INSPECTION INTIMATION NOTICE’

Sub: Meeting of the Joint Committee in the matter of NGT O.A. No.151/2024 (SZ)
pertaining to letter petition by Mr. Capt Hugh Vas -reg.
Ref: 1.The Hon’ble National Green Tribunal, Principal Bench, New Delhi Order
dated:22.03.2024 in respect of OA No.79/2024.
2.NGT Order forwarded through mail from Chairman Section dated:02.04.2024.
3. This Office letter to Board Office, KSPCB letter No: 280 Dated: 06.04.2024.
4. Office of Deputy Commissioner letter No:CLW(1)CR/NGT 79/2024/L-1 Dated:

13.05.2024.
3. This Office letter to Deputy Commissioner letter No: 904 Dated: 09.07.2024.
6. Office of Deputy Commissioner letter No:CLW(1)CR/2024/431777/L-1 Dated:

05.08.2024.
7. This Office letter to Board Office, KSPCB letter No: 1058 Dated: 12.08.2024.

8. Board Office Om No: 3562 Dated: 27.11.2024.

EEE R ]

As per the above subject and reference, Hon’ble NGT, Principal Bench, New Delhi
has passed an order vide OA No: 79/2024 of 2022 dated:07.09.2022 based on the letter petition
sent by Mr. Capt Hugh Vas for directing to look into the grievances of the applicant and his
suggestions for revival of both the schemes, of construction of groynes and offshore reefs and
suggest appropriate remedial action as in NGT Order cited vide ref (1) (Copy of the Hon’ble
NGT order in is enclosed for kind reference).

In view of above, as per Hon’ble NGT direction a Joint Committee was formed consisting of
Karnataka Coastal Zone Management Authority, Deputy Commissioner, Dakshina Kannada
District and State PCB was made the nodal agency for coordination and compliance. Hence, a
Joint Committee consisting of above members were constituted by Board Office vide Office

Memorandum cited vide ref (8).

The matter was discussed with the Deputy Commissioner, Dakshina Kannada District who is
also the Chairman of the Committee and he has directed to call all the Joint Committee members
along with the other related departments for meeting on 03.01.2025 at 11.30 AM at 3rd Floor
Court Hall, Deputy Commissioners Office, Mangalore D.K Dist followed by Joint inspection. f

Encl: As Above Sd/-
ENVIRONMENTAL OFFICER,

KSPCB, RO-Mangaluru
Member Convener of the Committee.

TR 98 DYR, JOIT TR IR” Avoid use of Plastics - Be "Eco" Friendly
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To,

L. The Member Secretary, Karnatakg Coastal Zone Managemen¢ Authority, Room No:710,
o Floor, 1v Gate, M.S building, Bangalore*56000Irequested to attend the Meeting,
Regional Senior Enviromnental Officer, Zonal Office, Karnataka State Pollution Contro]
Board, Mangaluru, D.K District for information and necessary actiop.

[SS]

Copy to with Fequest to atteng meeting/Joint inspection:
I. The Regional Director (Environment), Department of Forest, Ecology ang Environmcnt,
Mangalury. D.K.- 575003.
2. The Comn’zissioner, Mangalore City Corporation, Lalbagh, Mangalore
3. Chief Executive Officer, Port & inland watey transport department, Mangalore Divisional
Office, Dakshina Kannada (Email: mangaloreport@gmaiI.com)
4, Superfntendent of Police, Coastal Security Police, Dakshing Kannada Jurisdiction,
Hejmadi, Kodi, Karnataka 574111
5. Head Of the Department, Marine I:?ngineering Division, NITK, Surathkal, Dakshina
Kannada
6. Tahsildar Revenue Department, Mangalore, Dakshing Kannada
7. Tahsildar, Revenue Department, Ullala, Mangalore, Dakshina Kannada
8. Deputy Director, Tourism Dcpartmenl, Govt of Karnataka, Bejai, Mangalore Email:
adlourismmangalorc@gmail.com 9448262576
9. Chief Engineer, Nava Mangalore Port Authority (NMPA), Panambur, Mangalore
10. Secretary »Coastal Development Authority, Govt of Karnataka > No.06, 2nd floor, MCC
Commercig] Complex Lalbagh MANGALURU 575003,
'L Executive Engincer, Public Works Depammem, Govt of Karnatakg » Mangalore.

Copy Su bmitted to:

I. The Member S‘ecretary, Head Office, KSPCB, Bangalore for kind information.

2. The Deputy Commissioner, Mangalury, Dakshina Kannada District for king information
with request to chair the meeting,
3. The Chief I_Environmenlal Officer-2 Head Office, KSPCB, Bangalore for kind

information.
4. The Senior Environmental Ofﬁcer: Enforcement Cell, Head Office, KSPCB, Bangalore

for kind informatjon.
5. Office Copy

ENVIRONM NTAL OFFICER,
KSPCB, RO-Mangaluru
Member Convener of the Committee,

/é(/)
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Tel.: 0824-2408239 ) p ner Karnataka
e-mail: manglore@kspcb.gov.in towards a clea

No:PCB/(MNG)/NGT-OA No.15] (S2) 79 (PB) /2024-2025/] 9 4.6~ Date: O =0} -2.02(

website: http:kspceb.gov.in

-
NGT MATTER- MOST URGENT

JOINT INSPECTION INTIMATION NOTICE’

Sub: Inspection notice of the Joint Committee in the matter of NGT O.A. No. | 5172024 (Sz)
pertaining to Jetter petition by Mr. Capt Hugh Vas -reg,
Ref: 1.The Hon’bje National Green Tribunal, Principal Bench, New Delhij Order
dated:22.03.2024 in respect of OA No.79/2024.
2.NGT Order forwarded through mail from Chairman Section dated:02.04.2024.
3. This Office letter to Board Office, KSPCR letter No: 280 Dated: 06.04.2024.
4. Office of Deputy Commissioner letter NO:CLW(I)CR/NGT 79/2024/L-1 Dated:
13.05.2024.
5. This Office letter to Deputy Commissioner Jetter No: 904 Dated: 09.07.2024.
6. Office of Deputy Commissioner Jetter No:CLW( 1CR/2024/43 777/L-1 Dated:
05.08.2024.
7. This Office letter to Board Office, KSPCRB letter No: 1058 Dated: 12.08.2024.
8. Board Office Om No: 3562 Dated: 27 1.2024.
9. This Office Meeting Notice No:| 797 Dated:30.12.2024.
10. Meeting conducted on 03.12.2024 at Deputy Commissioner Office.

k2% ok ok ok

As per the above subject and reference, Hon’ple NGT, Principal Bench, New Delhj has
passed an order vide OA No: 79/2024 of 2022 dated:07.09.2022 based on the letter petition
sent by Mr, Capt Hugh Vas for directing to look into the grievances of the applicant and his
suggestions for revival of both the schemes, of construction of groynes and offshore reefs and
Suggest appropriate remedia] action as in NGT Order cited vide ref (1).

In view of above, as per Hon’ble NGT direction a Joint Committee was formed consisting of
Karnataka Coastal Zone Management Authority, Deputy Commissioner, Dakshina Kannada
District and State PCB was made the nodal agency for coordination and compliance. Hence, 3
Joint Committee consisting of above members were constituted by Board Offjce vide Office
Memorandum cjted vide ref (8).

Based on the above, Meeting conducted in presence of Additional Deputy Commissioner,
Dakshina Kannada District on 03.01.2025 at 3.00 PM at 3rd Floor Court Hall, Deputy
Commissioners Office, Mangalore D.K the Joint Committee members along with the
fepresentatives from inline departments agreed for the joint inspection of the sajd location and to
discuss the matter in presence of the complainant on 17.01.2025 at 11.90 AM .

Encl: As Above - Sd/-
EN VIRONMENTAL OFFICER,
KSPCB, RO—Mangaluru
Member Convener of the Committee,
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N

To,

to

The Member Secretary, Karnataka Coastal Zone Management Authority, Room No:710,
7" Floor, 1V Gate, M.S building, Bangalore-56000Irequested to attend the joint
inspection.

Regional Senior Environmental Officer, Zonal Office, Karnataka State Pollution Control
Board, Mangaluru, D.K District for information and necessary action.

Mr. Capt Hugh Vas, Mercara Hill Road, Kadri, Mangalore 575002 (9972158068)
(hughdorothy.vas@gmail.com) requested to attend the joint inspection and suggest the

remedial measures.

Copy to with request to attend Joint inspection:

2

~
e

W

10.

11
Copy

L.
2.
a3

The Regional Director (Environment), Department of Forest, Ecology and Environment,
Mangaluru. D.K.- 575003.

The Commissioner, Mangalore City Corporation, Lalbagh, Mangalore

Chief Executive Officer, Port & inland water transport department, Mangalore Divisional
Office, Dakshina Kannada (Email: mangaloreport@gmail.com)

Superintendent of Police, Coastal Security Police, Dakshina Kannada Jurisdiction.
Hejmadi, Kodi, Karnataka 574111

Head Of the Department, Marine Engineering Division, NITK, Surathkal, Dakshina
Kannada

Tahsildar Revenue Department, Mangalore, Dakshina Kannada

Tahsildar , Revenue Department, Ullala, Mangalore, Dakshina Kannada

Deputy Director, Tourism Department, Govt of Karnataka, Bejai, Mangalore Email:
adtourismmangalore@gmail.com 9448262576

Chief Engineer, Nava Mangalore Port Authority (NMPA), Panambur, Mangalore
Secretary ,Coastal Development Authority, Govt of Karnataka » No.06, 2nd floor, MCC
Commercial Complex Lalbagh MANGALURU 575003.

- Executive Engineer, Public Works Department, Govt of Karnataka , Mangalore.

Submitted to:

The Member Secretary, Head Office, KSPCB, Bangalore for kind information.
The Deputy Commissioner, Mangaluru, Dakshina Kannada District for kind information
The Chief Environmental Officer-2 Head Office, KSPCB, Bangalore for kind

information.
The Senior Environmental Officer, Enforcement Cell, Head Office, KSPCB, Bangalore

for kind information.
Office Copy

"

ENVIRONMIMNTAL OFFICER,
KSPCB, RO-Mangaluru
Me{nber Convener of the Committee.

&
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towards a cleaner Karnataka
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No:PCB/(MNG)Y/NGT-OA No.151 (S2) 79 (PB) /2024-2025/2 =, | 2_ Date: 259—02-7202.("

| NGT MATTER- MOST URGENT |

JOINT INSPECTION INTIMATION NOTICE®

Sub: Inspection notice of the Joint Committee in the matter of NGT 0.A. No.151/2024 (S2)
pertaining to letter petition by Mr. Capt Hugh Vas -reg.
Ref: 1.The Hon’ble National Green Tribunal, Principal Bench, New Delhi Order
dated:22.03.2024 in respect of OA No.79/2024.
2.NGT Order forwarded through mail from Chairman Section dated:02.04.2024.
3. This Office letter to Board Office, KSPCB letter No: 280 Dated: 06.04.2024.
4. Office of Deputy Commissioner letter No:CLW(1)CR/NGT 79/2024/L-1 Dated:

13.05.2024.
5. This Office letter to Deputy Commissioner letter No: 904 Dated: 09.07.2024.

6. Office of Deputy Commissioner letter No:CL W(1)CR/2024/431777/L-1 Dated:
05.08.2024. |
7. This Office letter to Board Office, KSPCB letter No: 1058 Dated: 12.08.2024. ‘
8. Board Office Om No: 3562 Dated: 27.11.2024.
9. This Office Meeting Notice No:]797 Dated:30.12.2024.
10. Meeting conducted on 03. 12.2024 at Deputy Commissioner Office.
I'l. Joint Inspection intimation Notice No::1865 Dated: 07.0] 2023,
e ok sk sk ok
As per the above subject and reference, Hon'ble NGT, Principal Bench, New Delhi has
passed an order vide OA No: 79/2024 0f 2022 dated:07.09.2022 based on the letter petition
sent by Mr. Capt Hugh Vas for directing to look into the grievances of the applicant and his
suggestions for revival of both the schemes, of construction of groynes and offshore reefs and
Suggest appropriate remedial action as in NGT Order cited vide ref (1).
In view of above, as per Hon’ble NGT direction a Joint Committee was formed consisting of
Karnataka Coastal Zone Management Authority, Deputy Commissioner, Dakshina Kannada
District and State PCB was made the nodal agency for coordination and compliance. Hence, a
Joint Committee consisting of above members were constituted by Board Office vide Office

Memorandum cited vide ref (8).

Based on the above, a meeting was conducted in presence of Additional Deputy Commissioner,

Dakshina Kannada District on 03.01.2025 at 3.00 PM at 3rd Floor Court Hall, Deputy

Commissioners Office, Mangalore D.K the Joint Committee members along with the

representatives from inline departments agreed for the Joint inspection of the said location and to ‘
discuss the matter in presence of the complainant on 17.01.2025 as per letter vide ref (11). But |
the said inspection was postponed. Now the Joint Inspection is rescheduled on 10.03.2025 at |
10.00 AM, it is requested to attend the joint inspection on the said date with details.

Sd/-
ENVIRONMENTAL OFFICER,
‘ KSPCB, RO-Mangaluru
Member Convener of the Committee.,

¢ D02, TOTT w0 o Avoid use of Plastics - Be "Eco" Friendly
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The Member Secretary, Karnataka Coastal Zone Management Authority, Room No:710,
7" Floor, IV Gate, M.S building, Bangalore-560001 requested to attend the joint
inspection.

Regional Senior Environmental Officer, Zonal Office, Karnataka State Pollution Control
Board, Mangaluru, D.K District for information and necessary action.

Mr. Capt Hugh Vas, Mercara Hill Road, Kadri, Mangalore 575002 (9972158068)
(hughdorothy.vas@gmail.com) requested to attend the joint inspection and suggest the
remedial measures.

Copy to with request to attend Joint inspection:

I

th

9.

The Regional Director (Environment), Department of Forest, Ecology and Environment,
Mangaluru. D.K.- 575003,

The Commissioner, Mangalore City Corporation, Lalbagh, Mangalore

Chief Executive Officer, Port & inland water transport department, Mangalore Divisional
Office, Dakshina Kannada (Email: mangaloreport@gmail.com)

Superintendent of Police, Coastal Security Police, Dakshina Kannada Jurisdiction,
Hejmadi, Kodi, Karnataka 574111

Head Of the Department, Marine Engineering Division, NITK, Surathkal, Dakshina
Kannada

Tahsildar Revenue Department, Mangalore, Dakshina Kannada

Tahsildar , Revenue Department, Ullala, Mangalore, Dakshina Kannada

Deputy Director, Tourism Department, Govt of Karnataka, Bejai, Mangalore Emajl:
adtourismmangalore@gmail.com 9448262576

Chief Engineer, Nava Mangalore Port Authority (NMPA), Panambur, Mangalore

10. Secretary ,Coastal Development Authority, Govt of Karnataka » No.06, 2nd floor, MCC

I

Commercial Complex Lalbagh MANGALURU 575003.

[. Executive Engineer, Public Works Department, Govt of Karnataka » Mangalore.

Copy Submitted to:

[
2
3

The Member Secretary, Head Office, KSPCB, Bangalore for kind information.
The Deputy Commissioner, Mangaluru, Dakshina Kannada District for kind information

- The Chief Environmental Officer-2 Head Office, KSPCB, Bangalore for kind

information.
The Senior Environmental Officer, Enforcement Cell, Head Office, KSPCB, Bangalore
for kind information.
Office Copy

ENVIRONMENTAL OFFICER,
KSPCB, RO-Mangaluru
ym ber Convener of the Committee.
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Annexure -9

Vygagy e H « 18 & .
Proceedings of the JOINT Inspection conducted regarding NGT O.A. No. OA

No: 79/2024 (PB)

15172024 (87)

pertaining to letter petition by Mr. Capt

Hueh Vas

i id — AL

Date& Time: 10.03.2025. 10.30 AM Onwards
Joint Committee Chairman/Members present during the inspection:

SINo | Name & Designation Department 1 Details
Members of Committee
1. |Sri. Mulliai Muhilan [ Deputy Commissioner, Dakshina | Chairman of the
IAS, Kannada- Committe
o Sri. Raghu D Regional Director, CRZ, Karnataka Representative  of
Coastal Zone Management Authority | Member
3. | Sri. Keerthi Kumar The Regional Senior Environmental | Member
Officer(A/C), KSPCB_Mangaluru
4. Dr. H Lakshmikantha The Environmental Officer, KSPCB | Member convenor
RO Mangaluru
Other officials Present during Inspcction
1. | Dr. Harshavardhan, kas | Additional Deputy Commissioner, Dakshina Kannada
2. | Mr. Capt Hugh Vas Applicant who filed the OA At NGT
3. | Sri. Manohar Acharya | Representative Of Port & Inland Water Transport
Department, Dakshina Kannada
4. | Sri Shashidhara S Assistant Engineer
Port And Fisheries, Mangaluru
5. | Dr. T Nasar NITK, Marine Engineering Division, Surathkal, Dakshina
Kannada |
6. Sri. B Krishnappa Senior Manager (Env), Nava Mangalore Port Authority
(Nmpa), Panambur, Mangalore
7. | Dr. Sushmitha Rao Coastal Development Authority, Govt of Karnataka,
Lalbagh, Mangalore
8. | Prof. Ramachandra | Former Professor Department of Fisheries, Mangaluru,
Bhatt,
9. | Prof. K S Jayappa, Former Professor Department of Marine Geology.
Mangaluru University
10. | Sri. Alosyius | Managing Director, Albeuquerque Hotel Pyt Ltd. (Sume
Albeuquerque DAS ]
11. I Dr. Maheshwari Singh | The Deputy Environmental Officer, KSPCB RO Mangaluru

P

%



PREAMBLE:

Hon’ble NGT, Principal Bench, New Delhi has passed an order vide OA No: 79/2024 of 2v22
dated:07.09.2022 based on the letter petition sent by Mr. Capt Hugh Vas for directing to look
into the grievances of the applicant and his suggestions for revival of both the schemes, of
construction of groynes and offshore reefs and suggest appropriate remedial action as in NGT
Order cited vide dated:22.03.2024.

In view of above, as per Hon’ble NGT direction a Joint Committee was formed consisting of
Deputy Commissioner, Dakshina Kannada
and compliance. Hence, a
fice vide Office

Karnataka Coastal Zone Management Authority,
District and State PCB was made the nodal agency for coordination
Joint Committee consisting of above members were constituted by Board Of
Memorandum No: 3562 Dated: 27.11.2024.

n presence of Additional Deputy Commissioner,

Dakshina Kannada District on 03.01.2025 at 3.00 PM at 3rd Floor Court Hall, Pcputy
Commissioners Office, Mangalore D.K the Joint Committee members along .thh the
representatives from inline departments agreed for the joint inspection of the said location and. to
discuss the matter in presence of the complainant on 17.01.2025 as per letter Joint Inspection

intimation Notice No:1865 Dated: 07.01.2025. But the said inspection was postponed. The Joint

10.03.2025 at 10.00 AM and accordingly joint committee
e affected

Based on the above, a meeting was conducted i

Inspection was rescheduled on
members along with subject experts and officials from in line Department visited th

area at Sea Ground, Ullala.

During the discussion, The Mr. Capt Hugh Vas, NGT case applicant has discussed about the plan

of action for prevention of sea erosion in the said area and also expressed the following:

> The complainant Mr. Capt Hugh Vas, pointed out that twenty years later the breakwaters
of the Old Mangalore Port were built extending seawards and after that there was
accretion taking place on the Bengre beach which now the Government wants to make it
into a recreational area. However, at the same time, erosion started taking place on the
southern side of the Old Mangalore Port. Meanwhile some of this erosion has since beer
arrested because of a couple of groynes and 2 nos. 200m long offshore reefs having been
constructed under the Asian Bank Development Scheme, which however was then
suddenly aborted because as per their plan they were supposed to construct 3 more such
offshore reefs which together progressively would lead the littoral drift towards the
shoreline gradually training this littoral drift in the required manner.

> The complainant has expressed that, the said project needs to be revived once again and
built to its designed completion and also other alternate vies were suggested 10 build
groynes at periodic intervals which progressively converge with the coastline further
south. So requested t(.) deliberate the both the above-mentioned schemes by the concerned
authorities at the carliest,

> He also mentioned that, back in 2017, upon him taking up this issue locally, a sea wall of
125 metres length was then constructed over there, called the Sea Ground was totally

15y
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aken place in these Jast 5/6 years and

broken up with so much of beach crosion having
ppency measure.

with some rocks now being placed ovet there as an eme

. ber 3 , " V)& i h Vas along
Further to the joint inspection and discussion held on 10.03.2025 Mr. Capt Hugh Vas «

with professional standings Mr.Aloysius Albuquerque, BE Civil.& Resident f’mprxct'()r,
Summer Sands Beach Rcs;\r( Ullal, ‘\.«hmgz\h)rc. Dr. K. S. Jayappa, M5¢ and PhD in Marine
Geology & Former Professor of Marine Geology. Mangalore University, Mangalore and Dr.
Ramachandra Bhatta, MA. MSc and PhD in Economics and Fisheries, & Former Profcsg'or at
the College of Fisherics, Mangalore have communicated to this Office through email on

12.03.2025 to consider the following suggestions:

the Shoreline Management Plan
Centre for Sustainable
orest and Climate

1. It was strongly recommended to Critically Review
(SMP) prepared for Karnataka Coast by the National
Coastal Management (NCSCM), Ministry of Environment, F
Change, Government of India.

There seems to be an absence of standard consultations and public engagement
while preparing the SMP. Hence requested to access the Final Project Completion
Report of the ADB funded offshore reef Project for review to understand a lesson
(pros & causes) before implementation of a newly proposed, as there is no
perceptible impact on shoreline stability visible even after 5 years of completion of
this project.

He requested for a Comprehensive Project Plan incorporating the impacts of
cyclones and other coastal disasters. Instead of seawalls constructions (which are
not long lasting and lead to erosion of beaches in front of them, shifting the erosion
problem to adjacent areas or they undergo destruction by the SW monsoon waves),
the concerned authority may think of recommending an alternative structure i.e.

2

(%]

groins.
4. 1t was recommended to review the various factors responsible for severe erosion at

Batapady coast after the construction of offshore reefs off Ullal, Summer Sands
and Batapady (south of Someshwar) before undertaking the Proposed International
Cruise Terminal Project.

5. It was also discussed that sand nourishment has not been done although it was a
part and parcel of the ADB Project.

6. In the absence of availability of sand, and safer locations for sand mining for soft
stabilization (sand nourishment), a feasibility study is necessary betore un:lcrtuking
the new project. -

7. A large number of vented dams constructed across the rivers, tributaries and
streams in DK and Udupi districts in order to store water for drinking, irrigation
and industrial activities has led to the arrest of huge quantities of s:md‘ which
otherwise would have reached nearshore and finally been brought to the six()x-e by

/\V
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waves (details/statistics like: number of dams, locations and their xfnpact with
proofs /photos will be provided if needed). In addition to this, sand mining in the
estuaries since 2 — 3 decades has led to the suffering of beaches and reduction of

their width. ,
Submerged breakwaters and offshore reefs constructed off Ullal, Summer Sands

and Batapady at about 600 to 700 mts away from the shoreline are NOT scrving as
barriers for waves and accumulation of sediment on the leeward side of them in the
form of tombolo is not visible. Hence, we opine that they should have been built
within 300 mts of the shoreline, thereby they would have served the purpose better,
and the cost of construction also could have been reduced.
It was informed in the meeting that construction of seawall recommended in the
SMP has become a legal document for CRZ / CZMA approval. However, we
recommend an alternative location and specific long-lasting solution such as
construction of simple or T-groynes of about 100 mts length at 500 mts intervals.
10. Preservation of beaches as open spaces with aesthetic values is very much essential
for the livelihood of fishermen / fisheries, tourism and recreational activities.
11.1t was also requested that the Old Mangalore Port Authority / Pollution Control
Board to share the soft copies of the following documents as promised which
would help us to prepare and submit a comprehensive report thereafter, as follows:

a) SMP prepared by NCSCM,

b) Final Closure Report on ADB Project,
c¢) Project Plan/ Proposal of the New International Cruise Terminal Project, and

d) Copy of the Project Proposal for tackling sea erosion at Ullal submitted to the
Govt. of Karnataka, prepared by the research team of NITK, Surathkal.

8.

Note: Tombolo is a coastal geomorphological landform which connects an island with the
mainland. Here, we mean that a tombolo like landform should have been formed and

connected the submerged reefs with the mainland.

AEE, Port & Inland Water Transport Department, Dakshina Kannada has informed that SMP is
a master document to be considered for all kind of developmental projects in coastal line
and was prepared by NCSCM Chennai in consultation with localities. As per SMP erosion
at Sea Ground Ullala has been suggested with sea wall with sand nourishment as
temporary measure to mitigate/arrest/control sea erosion taking place annually during
monsoon season. He also informed that Sand nourishment in Ullala and Someshwara area
could not be completed due to tender issues. However, in case of any upcoming projects,
sand nourishment could be considered in identified coordinates of Ullala beach.

'y
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Dr. T Nasar, professor NITK, Marine Engineering Division, Surathkal, Dakshina Kannada has
suggested to conduct numerical modelling studies wrt providing groins and zeef identibied
coordinates of Ullala beach.

Deputy Commissioner heard the grievances and suggestions by Mr. Capt Hugh Vas, subject
experts and Officers from concerned departments and informed the Port & Inland Water
Transport Department to incorporate the suggestions made by complainant and subject experts

while executing the said project.
Sri. Midlliai Mdhilan IAS,

Deputy Commissioner, Dakshina Kannada

Wresentative of Chairman of the Joint Committee
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Translated copy of Annexure-10

Government of Karnataka
(Infrastructure Development, Ports and Inland Water Transport Department)
Karnataka Maritime Board

Office of the Assistant Executive Engineer
Ports and Fisheries Sub-Division, Old Port, Mangalore-575001

Tel No: 0824-2441002 Email: acepfsdmlr@gmail.com

No. AEE/P&F/SDM:NGT OA 79/2024 (PB) 151/2024(SZ): 25-26 /76
01.07.2025

To,

The Environment Officer,

Karnataka State Pollution Control Board,

Parisara Bhavan, 10B, Baikampadi Industrial Area,
Mangalore-575011

Sir,

Sub: NGT OA No.79/2024 (PB) 151/2024 (SZ) pertaining to
letter petition by Mr. Capt. Hugh Vas-regarding.

Ref: 1. Karnataka State Pollution Control Board, Mangaluru
vide letter No. PCB (MNG)/NGT-NGT O.A.
No.79/2024 (PB), 151/2024 (SZ)/2024-258, 2312,
dated: 27.02.2025.

2. Joint Inspection conducted on 10.03.2025 regarding
NGT O.A.No.79/2024 (PB) 151/2024 (SZ), pertaining
to letter petition by Mr. Capt. Hugh Vas.

In connection with the above matter, the detailed information regarding
the suggestions submitted by the Applicant Capt. Hugh Vas during the joint
inspection of the Committee headed by the Deputy Commissioner held on

10.03.2025 in connection with the suit filed by Capt. Hugh Vas in NGT in O.A



No.79/2024 (PB) 151/2024(SZ) and a note on sea erosion in Dakshina Kannada

district are attached herewith for your perusal and further appropriate action.

Yours faithfully,
Sd/-
Assistant Executive Engineer,
Port and Fisheries Sub-Division,

Mangalore
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Brief note/ comments on CRZ of Dakshina Kannada District

Sea Erosion of Dakshina Kannda District:

During every monsoon season in the coastal region, and due to the cyclonic effects
that occur in the Arabian Sea, sea erosion commonly happens because of the impact of large
waves striking the shoreline. Based on previous reports of sea erosion and to prevent damage
to public properties caused by sea erosion, proposals for long-term sea erosion control
structures are submitted in accordance with the directions of public representatives and the
district administration, subject to the availability of government grants.

For the long-term sea erosion control works in the coastal region, the designs and
technical plans are prepared with the assistance of Karnataka Engineering Research Station
(KERS), Mandya (under the Government of Karnataka), and the Central Water Power
Research Station (CWPRS), Pune, which are reputed technical institutions.

The long-term sea erosion control works undertaken in Dakshina Kannada District under
various Heads of Account are attached herewith (Annexure-I).

Sustainable Coastal Protection & Management Investment Program— Karnataka

(SCPMIP-K)

To find a permanent solution to sea erosion—affected areas along the coastal region of
Karnataka State, the National Coastal Protection Project (NCPP) was formulated in the year
2007. To manage sea erosion, the State Government prepared a Master Plan and approached
the Asian Development Bank (ADB) through the Government of India for financial

assistance.

Accordingly, to address the sea erosion that occurred along the Ullal coastline of
Dakshina Kannada District after the year 2000, it was planned in 2011 to implement
sustainable coastal protection measures with ADB support by adopting an innovative design

approach.

Under the ADB Sustainable Coastal Protection and Management Project for
Karnataka’s coastal region, a total amount of ¥ 223.32 Crore (comprising  188.69 Crore as
ADB loan and ¥ 34.63 Crore from the Government of Karnataka) was sanctioned under
Loan No. 2679. The works under-this ADB Tranche-1 were implemented by the Project
Management Unit for Sustainable Coastal Protection, Mangaluru, from August 2011 to June

2018.

The specific works undertaken in Dakshina Kannada District under Tranche-1 are detailed in
the table below.

1 AEE, P&F, Mangalore
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Projects taken up under ADB fnd by PMU in Tranche-1
SL - ] . Amount
X Name of Project Technical Details (In Crores)

South BW-480 m

- . . = ”'7
1 | Rehabiloitation of Breakwater Ullal North BW-580m 58.320
2 | Inshore Berms at Ullal 8 Nos of 65 m Length 36.250
3 | Offshore Reefs at Ullala N5 mLangth, 606 :m 107.630

S- 335 m Length, 700 m
7 _ Total Tranche-I = 202.200

In 2016, under this project, to address sea erosion at Someshwara Uchila and
Mukkacheri areas in Dakshina Kannada District, as well as selected sea erosion—affected
areas in Udupi and Uttara Kannada Districts, ADB Tranche-2 was sanctioned under Loan
No. 3549 in the year 2016 for an amount of ¥ 640.75 Crore (X 448.68 Crore as ADB loan and
¥ 192.07 Crore from the Government of Karnataka). Under the ADB project, special model
works were undertaken in the Ullal and Someshwara areas of Dakshina Kannada District and

were completed in April 2021.

The details of the works implemented in Dakshina Kannada District under this ADB sub-
project are given in the table below.

“'Prv,ojeéfs taken up ui&elf ADB fiu‘n»d’ byPMU ig'Tj-Qn'ché_n : Wi

635 m Revetment, 2479

1 | Mukkachcheri Rock revetment 115-m Burfied Revetment.

Inshore Berms/Groyne at
Someshwara

to

10 Nos of Berms, 68 m Length 23.58

North-200 m Length, 600 m from Shore
South- 200 m Length 625 m from shore

S i Aiciell - 15299

Offshore Reefs at Someshwara 104.69

LI

Shoreline Management Plan-Karnataka:

For any works undertaken in the coastal region, it is mandatory to obtain Coastal
Regulation Zone (CRZ) clearance, and currently, the CRZ Notification, 2019 is in force. In
connection with the Hon’ble National Green Tribunal’s (NGT) Special Bench’s Original

Application No: 04/2013 and its related appeal dated 18.10.2018, an order dated 11.04.2022
2 AEE, P&lf Mangalore
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A -7
4A-'4

directs the Chief Secretaries of all coastal states of India to prepare Coastal Zone
- Management Plans (CZMPs) and obtain approval from the Ministry of Environment &
Forests (MoEF). Furthermore, as per the Office Memorandum of the Government of India’s
MoEF dated 08.09.2022, it has been instructed to identify areas prone to severe, moderate,

and low levels of sea erosion in the CZMPs thus prepared.

In Karnataka’s coastal region, for the preparation of a Shoreline Management Plan,
Government Order No: FEE 99 CRZ 2021, Bengaluru, dated 20.09.2023. has assigned the
task to the National Centre for Sustainable Coastal Management (NCSCM), Chennai.
Accordingly, as per letter No: APJI 99 CRZ 2023 dated 03.10.2023 from the Member
Secretary, Karnataka State Coastal Zone Management Authority, Department of Forest,
Ecology, and Environment, Bengaluﬁ;, the Karnataka Ports Department has been reqﬁestcd

to take action to get the Shoreline Management Plan prepared through NCSCM, Chennai.

According to SPM-K Report following report,

The Methodology for preparation of SMP is obtained from discussion with the
scientific team of NCSCM, KACZMA and external members of other esteemed institutes

within the country. The approach of the assessment is as follows (KA-SMP. 2020):

a) Assessment of shoreline changes
U1 Delineation of historic shorelines (1990 to March 2024)
L Scenario based assessment of shoreline changes,
1 Long Term — 30 yrs, 20 yrs
! Short Term — 10 yrs, 5 yrs
[ Identification of highly eroding stretches
b) Shoreline Management Plan
7 Analysis of coastal proces‘ses

(! Primary data collection of beach profiles, nearshore bathymetry (upto 5m depth),
wind, and wave data

" Modelling coastal processes
) Demarcation of coastal sediment cells

L Development of conceptual designs for shoreline protection megsures
3 AEE, P&"l’:',eﬁMangalore
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L} Cost benefit analysis of conceptual designs
{1 Site specific action plans and SMP’s for eroding stretches

{1 Periodic monitoring and assessment of the performance of the implemented
shoreline protection measures

(1 Appropriate alteration of protection designs (if required)

Regarding Karnataka’s Shoreline Management Plan, the NCSCM team visited
Dakshina Kannada District at the end of February 2024 and conducted a study. Accordingly
SHORELINE MANAGEMENT PLAN ALONG KARNATAKA COAST has been prepared
and Submitted to GoK in September 2024. Policy Recommendtions for eroding stretches of

Dakshina Kannda as per SMP-K in shown in Annexure -I1

Karnataka Maritime Board has taken initiation to obtain detailed technical design
reports from competent authority for the eroding stretches as per policy recommendation of
SMP-K. Accordingly. Providing Consultancy service for Preperation of DPR’s for the
Shore protection works in Dakshina Kannda Dist as suggested by SMP-K prepared by
NCSCM, Chennai. work has been approved by Chief Executive Officer, Karnataka
Maritime Board, vide order Dated 23.01.2025 (Annexure-I111)

i

Assistantﬁi&&hﬁveﬁngineer.
Port & Fisheries Sub Division,
Mangalore

4 AEE, P&F, Mangalore
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Annexure-]
The long-term sea erosion control works in Dakshina Kannada District
(
(8 Chainage Area Length Cordinates ]
{
|
i 12°47'19.87"N, 74°51'8.49"F and
1 3.700 to 3.880 Someshwara 180
12°47'24.62"N, 74°51'4.68"E
| }
{ | 12°47'33.45"N, 74°50'58.29"E And
| 2 4.200 to 4.335 Someshwara 135
| 12°47'37.46"N, 74°50'56.45"F
r
| NACAT - 12°48'29.13"N, 74°50'32.83"E And
L3 | 6200106900 Sublasriagar 700
f Ullala 12°48'50.23"N, 74°5024.07"E
[ 12°50'56.03"N, 74°49'25.14"FE And
[ 4 12.440 to 12.665 Bengre Area 225 )
g 12°51'2.44"N, 74°4921 43"E
| ! 12°56'27.99"N, 74°48'12.35"FE And
{ 5 22.775 to 22.955 Meenakaliya 180
; 12°56'33.61"N, 74°48'11.18"E
| 12°57'29.85"N, 74°48'0.70"E And 7
| 6 | 24.700 to 25.500 Chitrapura 800
| 12°57'54.96"N, 74°47'55.42"F
[ 12°58'9.76"N, 74°47'52.71"E And
8 25.950 to 26.300 Hosabettu 350
" 12°58'20.52"N, 74°47'50.44"E
13°2'19.92"N, 74°46'59.16"F And ]
9 33.910 to 34.050 Sasihithlu 140
13° 224.39"N, 74°46'58.26"F
13°2'36.25"N, 74°46'56.10"E And
10 34.530 to 35.425 Sasihithlu 885
132 3'2.22"N, 74°46'50.86"F
13° 3'50.64"N, 74°46'41.62"E And
11 37.140 to 37.360 Sasihithlu 220
13 3'57.95"N, 74°46'39.98"F
’ Total of DK District k& 3815
| S—
|
Assistant Eif&ive Engineer,
Port & Fisheries Sub Division,
Mangalore
5 AEE, P&F, Mangalore
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Para wise remarks on suggestion of Mr. Capt Hugh Vas alon

g with professional standines Mr. Aloysius Albguerque, BE Civil &

Resident Proprietor, Summer Sands Beach Resort Ullal, Mang

alore, Dr. K.S. Jayappa, MSc and PhD in Marine Geology & Former

Professor of Marine Geology, Mangalore University,

Mangalore and Dr. Ramachandra Bhatta

. MA, MSc and PhD in Economics and

Fisheries & Former Professor at the Col

lege of Fisheries, Mangalore durin

g the joint inspection and discussion held on 10.03.2025 have

communicated to this Office through email on 12.03.2025 to consider the following suggestions;

S1.No. Suggestion Opinion/Comments
I |1t was strongly recommended to Critically Review the | Shoreline Management Plan- Karnataka has been prepared by
Shoreline Management Plan (SMP) prepared for Karnataka | National Centre for Sustainable Coastal Management
Coast by the National Centre for Sustainable Coastal (NCSCM), Chennai and Report has been submitted to Govt.
Management (NCSCM), Ministry of Environment, Forest and | of Karnataka in September 2024.
Climate Change, Government of India.
2. | There seems to be an absence of standard consultations and

public  engagement while preparing the SMP. Hence
requested to access the Final Project Completion Report of
the ADB funded offshore reef Project for review to
understand a lesion (pros & causes) before implementation of
a newly proposed, as there is no perceptible impact on
shoreline stability visible even after 5 years of completion of
this project.

According to SMP-K Report following report, "

The Methodology for preparation of SMP is obtained |
from discussion with the scientific team of NCSCM,
KACZMA and external members of other esteemed institutes
within the country. The’ approach of the assessment is as
follows (KA-SMP, 2020):

A) Assessment of shoreline changes

U Delineation of historic shorelines (1990 to March 2024)
Ul Scenario based assessment of shoreline changes,
L Long Term — 30 yrs, 20 yrs
"1 Short Term — 10 yrs, 5 yrs
I Identification of highly eroding stretches
B) Shoreline Management Plan
- Analysis of coastal processes
I Primary data collection of beach profiles, nearshore

b o =

| bathymetry (upto Sm depth), wind. and wave data ;
o 22\
>mmv munw&u, Manealore




W Modelling coastal processes
' Demarcation of coastal sediment cells

LI Development of conceptual designs for shoreline
protection measures

U Cost benefit analysis of conceptual designs
L Site specific action plans and SMP's Jor eroding
stretches

I Periodic  monitoring and assessment of
performance of the
measures
L Appropriate  alteration
required)
“ As for has ADB funded Projects are concerned,
Karnataka Maritime Board has taken initiation to
conduct performance study and need for maintenance
for the ADB components.
* Karnataka Maritime Board has taken initiation to obtain
detailed technical design reports from competent
authority for the eroding stretches as per policy
recommendation of SMP-K. Accordingly. Providing
Consultancy service for Preperation of DPR’s for the
Shore protection works in Dakshina Kannda Dist as
suggested by SMP-K prepared by NCSCM, Chennai.
work has been approved by Chief Executive Officer,
Karnataka Maritime Board, vide order Dated 23.01.2025

(Annexure-II]). Presently tender process is in progress.

the
implemented  shoreline protection

of protection designs (if
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He requested for a Comprehensive Project Plan w:mm%oamzm
the impacts of cyclones and other coastal disasters. Instead of
seawalls constructions (which are not long lasting and lead to

As per the CRZ 2019 Notification and NGT order any Shore
Protection works needs to be implemented according to the
Policy recommendations of Shoreline Management Plan

o

AEE, w,%% , Mangalore
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erosion of beaches in front of them, shifting the erosion
problem to adjacent areas or they undergo destruction by the
SW monsoon waves), the concerned authority may think of
recommending an alternative structure i.e. groins.

Karnataka. Karnataka Maritime Board has taken initiation to
obtain detailed technical design reports from competent
authority for the eroding stretches as per policy
recommendation of SMP-K. Accordingly.

It was recommended to review the various factors responsible
for severe erosion at Battapady coast after the construction of
offshore reefs off Ullal, Summer Sands and Batapady (south
of Someshwar) before undertaking the Proposed International
Cruise Terminal Project.

% Karnataka Maritime Board has taken initiation to Conduct
Performance Study and need for Maintenance for the
ADB Components.

#*As per Battappady Shore is concerned Karnataka
Maritime Board approached Department Of Ocean
Engineering National Institute of Technology, Karnataka
and REPORT ON COASTAL PROTECTION WORKS
AT UCHILA-BATTAPADI, ULLAL 2024 is obtained
and Shore Protection and Road Restoration work of
Battappadi using T Goynes and Sea wall in Someshwara-
Uchila of D.K. Dist. (Ch. 0.500 Km to 1.100 Km)
proposal submitted to Govt. for Rs. 88.00 Crores.

% Karnataka Maritime Board approached IIT Chennai for
Technical Feasibility Report of Mangalore International

Cruise and Tourist Port in Uchila area final report are
awaited.

It was also discussed that sand nourishment has not been done
although it was a part and parcel of the ADB Project.

As per the study report, Karnataka Maritime Board planned to
nourish the Ullal and Uchila Shore whenever the dredging

In the absence of availability of sand, and safer locations for
sand mining for soft stabilization (sand nourishment), a
feasibility study is necessary before undertaking the new
project.

work taken place Old Port premises.

A large number of vented dams constructed across the rivers,
tributaries and streams in DK and Udupi districts in order to
store water for drinking, irrigation and industrial activities has
led to the arrest of huge quantities of sand, which otherwise

-
«

2 i
AEE, P&F, Mangalore




49

would have reached nearshore and finally been brought to the
shore by waves (details/statistics like: number of dams,
locations and their impact with proofs /photos will be
provided if needed). In addition to this, sand mining in the
estuaries since 2-3 decades has led to the suffering of beaches
and reduction of their width. .

Submerged breakwaters and offshore reefs constructed off
Ullal, Summer Sands and Batapady at about 600 to 700 mts
away from the shoreline are NOT serving as barriers for
waves and accumulation of sediment on the leeward side of
them in the form of tombolo is not visible. Hence, we opine
that they should have been built within 300 mts of the
shoreline, thereby they would have served the purpose better,
and the cost of construction also could have been reduced.

*¢ Karnataka Maritime Board has taken initiation to Cond
Performance Study and need for Maintenance for
ADB Components.

o
<t

It was informed in the meeting that construction of seawall
recommended in the SMP has become a legal document for
CRZ / CZMA approval. However, we recommend an
alternative location and specific long lasting solution such as
construction of simple or T-groynes of about 100 mts length
at 500 mts intervals.

National Centre for Sustainable Coastal Managen
(NCSCM), Chennai conducted detailed scientific study
coastal stretches in Dakshina Kannada District and gi
Policy recommendation for low, moderate, high eroc
reaches based on the sediment cell movement, w
parameters, bathymetry shoreline changes in short and |
term. Accordingly different stretches are suggested
different nature of structures like Groynes, Nourishment,
wall etc. (Annexure-II)

10.

Preservation of beaches as open spaces with aesthetic values
is very much essential for the livelihood of fishermen /
fisheries, tourism and recreational activities.

AEE, P&F, Mangalo
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It was also request the Old Mangalore Port
Authority/Pollution Control Board to share the soft copies of
the following documents as promised which would help us to

prepare and submit a comprehensive report thereafter, as
follows:

a) SMP prepared by NCSCM,

b) Final Closure Report on ADB Project,

¢) Project Plan / Proposal of the New International Cruise
Terminal Project, and

d) Copy of the Project Proposal for tackling sea erosion at
Ullal submitted to the Govt. of Karnataka, prepared by
the research team of NITK, Surathkal.

a) Report has been submitted to applicant on 13.03.2025
through mail.

b) Final Closure Report is not found in this office.

c) Preparation of Technical Feasibility Report has been
awarded to [T Chennai, final plan and feasibility
report is not yet received.

d) REPORT ON COASTAL PROTECTION WORKS AT
UCHILA-BATTAPADI, ULLAL 2024 Department Of
Ocean Engineering National Institute of Technology,
Karnataka is attached herewith (Annexure-IV)

t
i

. g w&, .
Assistant manm,ssw Engineer,
Port & Fisheries Sub Division,

Mangalore

AEE, P&F, Mangalore
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Key Findings based on shoreline change analysis and model simulations

Batapady
Beach

Ullala

Policy recommendations for eroding stretches of Dakshina Kannada

Location Taluk Length
(km)

Geographical
Coordinates

| 12°46'20.99"N

| Habitation

Major land
use

Shorelin
e
change

Moderate

Causes
for
erosion

Due to

CRZ

Recommen

category ded Policy

option

Hold the line

Recommended
Technical
Solution/

Nature of solution
Riverine

74°51'34.30"E to | areas and to High | wave revetments with
| 12°45'35.07"N | tourism erosion | breaking training walls and
M | 74°51'53.54"E | activities on the seawalls with T-
M i coast groins with sand
during the nourishment or
! W monsoon | offshore detached
m | season reefs with sand
_ and heavy nourishment
| river runoff (Hybrid)
Uchila Ullala ! 0.62 12°46'49.15"N | Habitation Moderate | Due to high| CRzZ1I Limited Short groins with
A, Beach 74°51'24.25"E to { areas and erosion | waves and intervention | sand nourishment
, i 12°46'29.87"N | tourism a low (Hybrid)
74°51'30.89"E | activities littoral drift
Somesh |Ullala | 1.14 | 12°47'39.26"'N | Habitation Moderate | Low littoral CRZ 1l Limited Short groins with
wara i 74°50'55.49"E to | areas, tourism to high | drift from intervention | sand nourishment
Beach 12°47'9.91"N | activities and erosion | the north (Hybrid)
74°51'13.93"E | Pilgrim site
| 4. Ullal Ullala | 0.24 |12°48'33.98'N | Habitation Lowto | Breakingof | CRZIl | Hold the line | Seawall with sand
! Beach M 74°50'29.47"E to | areas , tourism | Moderate high waves nourishment
_" “ 12°4827.79'N | and erosion | on coast (Hybrid)
W | H 74°50'33.65"E | recreational during
| | activities monsoon
| | | season
Pannam | Mang | 251 | 12°5728.28'N | Habitation Lowto | Lowlittoral | CRZ 1l | Hold the ine Offshore detached
buru Caluru | | 74°48'0.12"E to  areas, tourism | Moderate | drift due to reefs or seawall
Beach | ‘ . 12°56'8.21"N _activities and erosion | the i with sand

47



No.

Location Taluk Length

{km)

Geographical

Major land

Shorelin
e

Causes
for

CRZ

category

Recommen
ded Policy

Recommended

Technical
Solution/

Coordinates

use

change '

erosion

option

Nature of solution
nourishment along

: | 74°4817AT'E | fish landing adjacent with training walls
! | area coastal to regulate the
| infrastructu estuary mouth
? | e (Hybrid)
H ) H - . i
[ Surathkal | Mang | 0.12 | 13° 0'7.44'N Habitation lowlo |Hghwave | CRZIB | Limited S!:gr:;rngpe oo
| Beach | aluru 74°47'24 83"E to | areas and Moderate | action intervention | with ¢ hment
| | ; 13°0'3.84"N tourism erosion | during nounsi d
| | ; 74°47'26.07"E activities monsoon (Hybrid)
i | i and a low
j J littoral drift -
| Surathkal | Mang | 0.14 | 13°0'2351'N Tourism Lowto | High wave CRZ I Limited Sand nourishment
| Light {aluru | 74°47'20.69"E to | activities Moderate | action intervention | or short groins with
{House | ; '13: 0'19.02"N erosion | during sand nourishment
, ‘ fl 74°47'21 .37 monsoon (Soft/Hybrid)
i | 5 and a low
f ! littoral drift
z Red § Mang | 0.19 13: 1'?.01”N Habitation Lowto | High wave CRZ 1l Hold the line | Short groins with
i Rock ! aluru ; 74°47'13.67"E to | areas and Moderate | action sand nourishment
| Beach | g 13° 0'58.81"N tourism erosion | during (Hybrid)
{ i 74°47'14.63"E activities monsoon
{ Mukka | Mang 0.31 | 13° 1"18.09"N Habitation Lowto | High wave CRZ Il | Hold the line | Seawall with sand
f Beach | alury | 74°47'11.05"E to | areas and Moderate | action i nourishment
! ! 13° 1'8.26"N tourism erosion | during { {Hybrid)
{ ‘ 74°47'13.02"E activities monsoon
‘ 10. , Haleyang } Mulki } 0.27 |13° 2:38.53":1 Habitation Lowto |Sediments | CRZ Il | Hold the fine | Short groins with
! adi z i 74°46'54.80"E to areas and Moderate | transport sand nourishment
é f | 13° 2'30.00"N tourism erosion | towards {(Hybrid)
| | : 74°46'56.45"E activities offshore
[ ] ‘ | due to High
A S | : wave
,‘ ‘ f T | action | |
; ! during ‘ i
: . 1 monsoon ‘ | iih
11. | Sasihitlu  Mulki = 044 | 13°41546'N | Habitation Moderate | Highwave | CRzl | Limited  Shortgroir hment
| Beach | 74°46'37.57"E to | areas and | erosion | actionand | l intervention | sand nouns
; i : { i h area
| 13°42.02'N | tourism river runoff | Eladoneng
| 74°46'38.56"E | activities ‘ during | l | (Hybrid)
i . monsoon | % 5
, ; causeto | § "
| | transport of | I i
; i sediments | ;
| ; to offshore | |
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: m:»a FOODHE DEIE BHODTIONS), FIFEIT HOTDN eHord?, FoTatal Je30 A )
» SEBOred hnexxa

R0 Providing consultancy services for preparation of DPR for the Shore
Protection Works in Dakshina Kannad District as suggested by Shoreline
anagement Plan Karnataka prepared by NCSCM Chennai.

5 BOBACODNT® eI, AEH0 (F0I/T), B0, FaOIO0 0a30 BdBa-
2300/ 30080/F0YT/ L50.R/ 2024-25/349 DIROT 22.01. 2025] L33 —h_——
{

<
T EELEESlES =

:

Shoreline Management Plan (SMP-2024) along Karnataka Coast of Nat|ona| Céntre sk
for Sustainable Coastal Protection (NCSCM) Ga30) et s30R0DRI, nehoReN
/), 3800 TR w03, S BSNFS, Radngy Te03 b3 TSINFI, MHTL3A
20373 BOBI0 IGERT 27, DeURD, HRRINGIZE. SMP-2024 B0F T80 THT
£ ) o Berve), BRRATHE Aehir BeUS Hoogme SomeTY e, Gtar
S es0tRen@él ohod Hode  odetmSodd, So3edA BN ROIDOT  ATIF UT,
) 20303 TN T3 TR,B sHI, HBID B3 NPE), BWARDATHE FeT) TRTS
BoOFme BOHT ToeHMONY DB €3F;00R SODOP), VBODEN TIOFENT
2 FDA sHOBL N0 LIVITIVTEI, 2. B3NABROR), SSODRF, VWL, 3WI0I0
DPR 00BN FARESRYh, ROFBO3 DT0F 22.102024 JOB B PTONY
DN, IR’ erTRTEE), FRATLATIE Toshrednieh wone Shoreline
an DD HINGE R3oh SBSLODE), FRWRSINTIZ,] 3.

(,a.

Management Pl
Shoreline Management Plan (SMP)-2024 G€), 3880 TR,3 aH3, eTIID
23 RYE). STODAME AT 2003 RoCFme SO0 Foeredny i, DPR
FoIRbRe) 0mEBel Ny 3080° FOE) ROBMROCT, SaIRePd IO
L Bt RBoh IR,3 03tz O BrOTHT 8009 9 JETRODETONDIT.

est3003 Providing consultancy services for preparation of DPR for the Shore
Protection Works in Dakshina Kannad District as suggested by Shoreline Management
Plan Karnataka prepared by NCSCM Chennai Toshred wdd 100.00 ©FERSR
rmeahd | OLFIEOFEE  MOBEODDY,  shortslesd Oty JodwdA
FIODEDTOEET  WORIEOHT* T30  eNa0I0 ;s goBALoHT*  TONR
RO ABR, ACOOPETY LR BIEE), IEO 0w, IBLIIT
BRI BRCD S TFCONR A ATIZTVT.

esHED0E, REO 90Tz EI N B S22ON0TE BTBLTI T OB RITN
Serien e BYNS03I 30383 BRUBAL.
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FOOFENT OION FHOBPID e303€3:
B0 - BED/ 0B/ 2024-25 BDIVOTQ3 /01/2025 |
GO eI DEDATHE 903N 2o, 30DE), “Providing consultancy services
for preparation of DPR for the Shore Protection Works in Dakshina Kannad District as

suggested by Shoreline Management Plan Karnataka prepared by NCSCM Chennai”
SrEOONRY, OEFER) JodedERT X 100,00,000.00/- (DE30C) BRTY OF
SR H0I) RAIT O D[RR G TYTOR FOBNPRATTED,
FEHONOT BBPIVS,T RITAEEDODRI, ARBEDNG,

1 & TomreOR Inens weE,nYR, 2024-25 K oD RPN S, DNAFT

3051-02-102-0-05-103 G e9800€), P ENEERE eIDTIDIDOT POR 3T, T

Sorild AIESFROT ROTYBEON, F0EdEEd oD 1999 DOnR

ety 2000 R ERORODR,0DH TREIMDODI, B Re%,ST.

3 90T e300, FBBATI B0s363,00) T3 @ondn JORTITORIFI0
B TYRLTITT €933V BERIBRY,BTT..

4 THOBRTDE ANBDT SB03.8,03 BEIN 303 SR rBITEL.

n

& esckIeId, REeFOd escied Rosd; wbele 44 S 2020 DIOT:
04122020 O eRRIOTT gm0 55 (D) o, @R o= 0N
@33505./3{’2%;‘3&)65 esBDET 95 FTTIRVOD HBRTRRING.

2002, FOODE ) ;)L‘{:C/JS%"J
BIFENT BEpAIUN HorY,

Foeso0

v

FRJRETRI ENANY St snen &R THHIODS BPT, Fe0TO,N B AT,

L S0 BORIoRo? TH3), HBED (F90FT). T30 F0R0

2. s 9T, Se3e BrIodT0 Trte S S5,HT0 H3), ACR0) (E3DFT)
(Finance & Business Development) Fo a0, Fo0eR0

3 FaODE JTIF BT mOBRSE0DT?, 20FD T3y, eIXDIOTD 2JoN, SUTIIED.
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Translated copy of Annexure-111

Proceedings of the Chief Executive Officer, Karnataka Maritime Board, Karwar.

Sub: Providing consultancy services for the preparation of
DPR for the Shore Protection Works in Dakshina
Kannada District, as suggested by the Shoreline
Management Plan, Karnataka, prepared by NCSCM
Chennai.

Rel Letter of Chief Engineer and Member (Technical), KMB,
Karwar vide no. KMB/CE/Tech/AP/2024-25/349,
dated: 22.01.2025.

Preamble: -

Shoreline Management Plan (SMP-2024) along the Karnataka Coast of the
National Centre for Sustainable Coastal Protection (NCSCM) has been taken into
consideration, and recommendations have been made regarding the proposed
sea erosion protection solutions in Dakshina Kannada and Udupi districts by
identifying the areas affected by sea erosion. As per SMP-2024, an action plan
as per the Dakshina Kannada arc estimate has been prepared and submitted to
the government by the district administration, and a detailed study report of the
proposed sea erosion protection relief works in Dakshina Kannada and Udupi
districts has been prepared by providing a grant from the Karnataka Water

Transport Board, receiving reports and then submitting proposals with the DPR.

It has been suggested in the proceedings of the meeting held on 22.10.2024 at



the office of the District Collector regarding the works to be undertaken under
the mitigation grant and Shoreline Management Plan.

It is imperative to invite tenders for the preparation of DPR for the
proposed sea erosion protection and relief works in Dakshina Kannada and
Udupi districts in the shoreline management plan (SMP)-2024 and appoint
consultants to obtain the detailed project report of the said project.

It is imperative to call for tenders for the preparation of DPR for the Shore
Protection Works in Dakshina Kannada District as suggested by Shoreline
Management Plan Karnataka prepared by NCSCM Chennai for the work of
¥100.00 lakhs prepared by the Assistant Executive Engineer, Mangalore and
submitted to the Chief Engineer through the Executive Engineer, seeking
administrative approval for the said estimate in a letter read by the said officer.

Therefore, the following order has been issued to give administrative
approval to the said estimate by this office.

Orders of Karnataka Maritime Board

KMB-CE/Tech/2024-25, dated: 23/01/2025
In view of the factors explained in the proposal, the estimate prepared for
the work of “Providing consultancy services for preparation of DPR for the Shore
Protection Works in Dakshina Kannada District as suggested by Shoreline

Management Plan Karnataka prepared by NCSCM Chennai” for an amount of 2



S AC2

100,00,000.00/- (Rupees One Hundred Lakh Rupees only) has been given

administrative approval by this office subject to the following conditions.

1. The expenditure incurred for this work shall be borne from the grant
provided for the period 2024-25 under the account head 305 1-02-102-0-
05-103.

2. The work shall be carried out in compliance with the Karnataka
Transparency in Public Procurement Act, 1999 and Rules, 2000.

3. The rates not included in the rate schedule included in the estimate shall
be subject to the approval of the competent authority as per the rules.

4. No expenditure shall be made in excess of the sanctioned amount.

This order is issued in exercise of the financial powers delegated to the

Head of Department vide Government Order No.: IDD 44 PSP 2020 dated

04.12.2020, Annexure Serial No.: 55 (A).

Sd/-
Chief Executive Officer,

Karnataka Maritime Board,

.Karwar
Copy for information and further suitable action.
1) Chief Engineer and Member (Technical) KMB, Karwar
2) Chief Accounts Manager, Chief Accounts Officer and Member (Finance)

(Finance & Business Development) KMB, Karwar

3) Executive Engineer, Ports and Fisheries Division, Udupi

-
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REPORT ON COASTAL PROTECTION WORKS AT

UCHILA:- BATTAPADI, ULLAL TALUK, D.K, DISTRICT

1 Backaround

5. Details of the location

The Uchila-Battapadi beach in Ullal Taluk of D.K. District is situated just
north of Karnataka's border with Keralg state (refer Fig. 1). The
Nethravathi-Phalguni inlet, at the North of Battapadi with its of two barrier
spits, migrated and oscillated in response to waves and river fBws.
However, the inlet was stabilised by two rubble mound breakwaters in 1994
and channels were dredged to provide boat access to Old Mangalore Port.
The natural migration and shifting sand bars were fundamentally altered
and the breakwaters interrupted the natural longshore transport of sand
along the coast. Substantial sedimentation occurred at the northern
preakwater, resulting in the development of a wide accreted beach north
of the inlet at Bengre, but erosion quickly started in the south. However,

this coast is eroding since 2010.

Fig.1The location of Uchila-Battapadi beach

ar

T:; i H 1 i i

fr;: cem_nre stretch of Uchila-Battapadi beach is continuously eroding since
: 7 Jears. However, the protection works such as reefs constructed (ref;
“Binable Coastal Protection and Management Investment Program

52 2" Tt i




-project, someshwara Coastal Protection Project, Public
Tranche-2 Sub WT Dept Gok, Oct 2018) has aggravated the erosion i
works, Port & :1 (Chainage 0.400 Km to 1200 Km). This has resulted in
attapad b??cflife and property behind the beach (refer Fig. 2).
cevere threa R

Fig. 2 Severe erosion of Uchila-Battapadi beach

b. The request for protection measures at Uchxla-BattapZd':;e:’rzgs arid
The P&F division Mangaluru requested Dept of Wam':rthkc“ql to- e eish
Ocean Engg (hereafter referred as WROE), NITK, Sura 'Ltion wioth-at
cross-sectional details and drawing for DFOPOSC‘d‘Shor? p‘rgg;c.,mz,*/é-/y.z,'/a
Battapadi (ref: No: AEE P&F: Sub Division: Miore: SW: AE-1l: 2023 ‘
Dated 28.11.2023). s iR

The Dept of WF)?OE, NITK, Surathkal accepted the rcquostf?t,(‘)«?,.)fN"""‘)
Mangaluru and a two-member expert team (hereafter r('}(‘jrrl'{l of Dept ol
from NITK, consisting of Dr. Pruthviraj U and Prol. K;m‘n .5 1‘ ;O'”de‘ The
WROE (ref: No. NITK/WROE/23/2531 dated 22/12/2023) Wf’:’t,] i of Ullal
team visited and inspected the croding areas at Uchila-Battap

A
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i on 01122023 along with Mr. Manohar A.E. of P&F Sub Division,

Talu —_— :
to visualise and ascertain the severity of the sea erosion.

Mangaluru

, coastal roblems of Uchila-Battapadi coast
Coastal erosion Is the major problem which is mainly due to oceanographic

eologic, geomorphological and topographical features. These factors
together with human interventions also play an important role in
aqgravating the problem of coastal erosion and taking it to dangerous

Ie\/els.

The Uchila-Battapadi coast is identified as a part of a sediment cell that
- extends from the Netravathi-Phalguni inlet at in the north to Manjeshwar
qver inlet in the south. Since the construction of the Ullal breakwaters, the
northern beach has widened and the volume trapped to the north of the
oreakwaters is approximately 1.4 million m* over 10 years. The southerly
ediment transport at Ullal was historically fed in part by sand supply from
the Netravathi and Phalguni rivers in the north and the sediment transport
s net south but stronger, with an average of around 190,000 m*/year.

The building of several dams/check dams across these rivers, the sediment
supply is nearly cut off. So, there is practically very little of sediment coming
1o the nearshore system of Uchila-Battapadi from the Netravathi-Phalguni
rivers. However, with multiple dredging and sand mining operations in the
river and around the entrance, plus the blocking of delivery from the north
due to the breakwaters, the sand supply has dramatically reduced; thereby
causing the onset of erosion. Erosion started at south of estuary at Ullal

since 1990s has extended up to Uchila-Battapadi beach.

-

3, Desk work
The available literature was studied for reasons of coastal erosion, coastal

processes and options of coastal protection works and design
methodology to be adopted. The common forcing factors identified as
responsible for erosion at the Uchila-Battapadi beach are listed and

explained below:

a) Oceanographic parameters - 1. Bathymetry, 2. Winds, 3. Wave
characteristics, 4. Currents, and 5. Tides.

b} Beach characteristics - 1. Width, 2. Erosion/accretion pattern, 3. Profiles
4. Sediment size and distribution.

¢) The sediment transport -1. Direction, and 2. Quantity.

d) Human interventions -1.Breakwaters, 2.Reefs, 3.Seawalls and 3.Beach

sand nourishment.

Uchila-Battapadi coast points towards a
hs existing within about 200 m (refer
lting in energy concentration at the
f beach material. Basically, the

;tee Seabed bathymetry of the
= g beach profile with 5 m isobat
bg' ). Bathymetry refracts waves resu

®ach (refer Fig. 4) aiding dislodgment O
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es sediment outflow and renders the beach

Fig. 3 Bathymetry Fig. 4 Wave energy concentration

i, Winds may vary from 5 m/s during pre-monsoon to about 20 m/s
during monsoons, and its direction exhibits predominance of NW direction
during this period. The data shows NW is the predominant direction
irrespective of the season. The winds from W and WNW directions also
make significant contributions.

iii. The wave characteristics are typical of monsoon period with the
heights, periods and directions confining to a narrow range. The Heax i the
range of 2.0-3.0 m while the highest observed Hpms Was 335 m. The
distribution of Hy,, was notable with the peak range of 15-20 m. ‘The
periods were mostly in the range of 7.5 -12.5 s. The significant wave height
H, of about 3.4 m with a wave period T of about 8 s may be assumed. The
predominant wave directions are W, SW [during monsoon), and N
(during post monsoon). From the Fig 2b, it can be seen that the Wave
energy is concentrated on the Battapadi beach causing pbeach erosion.

ctional with !

iv. =~ The surface currents are generally _unidire

predominant direction south of SE. The currents hav

about 90 cm/s at in the surface.

e

e




. Thisisamicro-tidal coast with maximum tide not exceeding 1.6 m.
i The sediment texture varies from fine to coarse. Public works and
\WT (2018) report has shown that the sediments at Someshwara are in the
range of Dy, of about 013 mm, Dy, of about 0.32 mm), D, of about to 0.47
mm with a mean sediment size of about 0.32 mm. While KERS (2022)
reports a Dy, of 0.48 mm, D, of 0.95 mm, and Dy, of 142 mm at Battapadi.
available studies have also shown that the D, of sediments from the
present dredging area in and around of Netravati-Phalguni estuary is in
the range of 035 mm to 0.5 mm. As per available classification, the
cediments constituted of fine to coarse sands. The data collected from the
iterature shows that the net sediment transport could be 2,00,000 m?*/year
10 the south along this coast during the year 2017

Vil At Someshwara, the average sediment transport is towards south
and 15 about 1,81,000 m‘/year. The results indicate that the beaches are
connected and supply is coming from the north. However, interruption to
the sand supplies means that the erosion has now migrated further south
which caused approximately 3 m of beach retreat per year.

i It appears that protection measures undertaken in 2018 in the form
of reefs off Someshwara coast has increased wave action and together with
wave refraction and energy concentration has resulted in severe erosion of
Uchila-Battapadi beach catastrophically damaging it (refer Fig. 53, to 5f).

2 According to another study, these reefs will collect sand from the
north relatively slowly and may take a long time. During this period, the
capture of sands at the reefs leads to a gross reduction in longshore drift to

the southern beaches,

The erosion has destroyed even the beach road. This is a serious
threat of sea erosion 1o not only to the beach but also to the very existence
brach road and local fishermen's dwelling units in and around the site in

the immediate future.
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a. In 2006 b. In 2012 G. In 2016

d. In 2021 e.ln 2022 f.In 2023

Fig. 5 Beach Erosion and width reduction at Uchila-Battapadi over the
years

4. ldentification of causes for beach erosion at Uchila-Battapadi

Reasons those responsible for erosion and retreat of beach at
Uchila-Battapadi:

a. High wave exposure from W, SW and NW

b. Wave energy concentration

G Steep beach profile
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' f r ion wor
s necessary to put in place an appropriate site specific protection
measure at the earliest and secure the area else there will be an extreme
<tuation of danger to life and property due to advancing sea erosion.
< for severe beach erosion problems of micro-tidal coasts are:
ach nourishments, |

submefged reefs plus initial beach nourishment;
emerged breakwater with initial beach nourishment),
§ bypassing of longshore transport, :

‘ s and regular beach nourishments, and

_groyne ) X
ceawall to protect against flooding during storms.
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Uchila-Battapadi beach erosion
owing solutions appear to be feasible:

~ possible solutions for

after careful study the foll

o

There is little beach with narrow width available for construction of a

else a strong vertical parapet wall, at the rear, near
wall (refer Fig. 6) in the front extending

scour depth may be laid.

a.
~onventional seawall,
peach road with massive sea
rowards sea and a strong toe below the

Fig. 6 Seawall construction throughout the beach length
| beach nourishment (refer Fig.

b. . -
A series of submerged reefs and initia
hout the eroding length of the
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eac; be a shore protective measure throug
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g A T-head groynes field which works similar to that of 4
detached/offshore breakwater can be designed as a shore protectjve
measure with relatively lighter seawall and nourishment throughout the
eroding stretch of the beach (refer Fig. 8).

d. The source of sand for nourishment is the Netravathi-Phalguni
estuary. The sand that is periodically dredged for maintenance of the
navigational channel of the Old Mangaluru Port in and around the estuary
is the beach sand deposited by the coastal processes. This sand can be
brought back to the system by placing it on the eroding beaches of
Battapadi. This is the perfect sand for beach nourishment as it would be of
same or slightly coarser sand and match the grain size and distribution of
sand size of the native beach.

Fig. 7 Submerged reefs Fig. 8 T- groynes

7. mparison of ions fi hila- ; b srmElo
Among the site-specific beach protection measures listed above,
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construction of a mgss""ﬁ conventional seawall, with a strong vertical
’ wall at the rear, néar beéach road seems to be a costly proposition.

A series of submerged reefs .and in?tial beach nourishment too appears
" 1o be costly, from construction point of view, as it requires barges to
rransfer the materials and dump them at the offshore site.

A T-groynes field is comparaFively €asy to construct from the shore side
using dump trucks, economical, and appears to be feasible.

(g}

Design of the coastal protection works

oo

. Physical processes

waves breaking alongshore at an angle create a time-averaged, longshore
current and longshore sediment transport. A key variable is the surf zone
width for the theory cited which assumes sediment mobilized in
oroportion to the local rate of wave energy dissipation and transported
alongshore by the local, wave-induced current. The groyne simply blocks a
part of this normal transport of sand alongshore and causes it to
accumulate in a fillet on the groyne's updrift side (the side from which the
sediment is coming).

This accumulation reorients the shoreline and reduces the angle between
the shoreline and the prevailing incident wave direction. The reorientation
reduces the local rate of longshore sand transport to produce
accumulation and/or redistribution of sand updrift of the groyne. The
amount of sand transported past the groyne is greatly reduced (or
elminated) to significantly impact the downdrift area. The ratio of groyne
'ength to some statistical measure of surf zone width (or water depth at
he groyne tip) is a key factor in sand bypassing.

“Vave diffraction causes reduced wave energy in the lee of the groyne
relative to the mid compartment, mean water-level setup gradients, and
€lup induced currents behind the groyne. These contribute to complex,
urrent circulation patterns that move sediment alongshore and offshore
long the leeside of the groyne. Based on the study of facts the solution

“esigned is a combination of different solutions.

>
~
o
~
o

O The solution

Based on carefyl study and analysis of all the available information
'€9arding coastal problem of Uchila-Battapadi coast and consideration of
the Possible solutions, it is opined that a comprehensive protection
Measure consisting of a combination of structural measures together with
"On-structural - alternatives may be implemented for beach erosion
Management.

;h;s decision gave birth to a structural combination of beach stabilization
fUctures ang beach nourishment. A T-groyne field with relatively lighter

10| Page
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seawall on the beach with initial nourishment t'hroughout .the eroding
stretch of Uch'la-Battapadi beach as an appropriate protective measyre
appears to be suitable. The combination may mitigate down drift impacss
and/or increases the fill life of the renourished beach.

c. Data collection _ '
The team collected as much the information that is available from the

literature as the P&F Sub Division. Mangaluru expressed their inability t¢
provide any data regarding the beach erosion at Uchila-Battapadi coast.

In this context, the team wants to make it clear that the entire
data/information used for the planning and designing of the coastal
protection works to arrest the erosion and secure the beach at
Uchila-Battapadi is derived from the available literature and the team cid
not collected/measured/recorded at the site by the team.

d. The design philosophy

A shallow-water coastal structure exposed to a variety of water depths,
especially a shore-perpendicular structure such as a groyne is investigated
for wave conditions in each varying water depths to determine the highest
breaking wave that might impact any part of the structure. the groyne.

The design of the entire beach protection work is accomplished as per the
established procedure recommended in the standard literature like Shore
Protection Manual (1984), Coastal Engg Manual (CEM, 2002), etc using
Hudson's formula.

The geometry ratio of groyne spacing, S to length L is also the controlling
factor for groyne field. The Shore Protection Manual (1984) suggests S/ L =2
to 3 for the proper functioning of shore-normal groynes.

The Baseline may be located/identified/fixed at the seaward side of the
beach road alignment. From this position the construction of the shore
perpendicular groynes may be initiated and proceeded seawards.

Seaward limit of the shore section with intense wave and sediment activity
is set relative to the surf zone, which is approximately about -6 m CD, to
help retain the nourished beach. Seaward limit of the outer section of the
groyne length, L, depends on the amount of longshore sediment transport
to be bypassed.

e. Structural design
The solution is a T-groyne field with seawall and beach nourishment.

i. Rubble mound structures
Design parameters of the rubble mound structures are as follows:

n|Page
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geach slope 1.20
"f}a“’/w em
’Smant wave height  [344m
“Wave period 8 sec
“Siting of toe -Imto-2mcCD
"Storm surge 03m

structure slope TSand 12

“Crest width 3m

" Armour layers ‘ 2
'Stability coefficient 4
| Design Formula As given by Hudson

4 typical T-groyne of length of 60 m is designed at a gap of 120 m C/C
ato}»g with a shore parallel seawall with a parapet wall on the seaward edge
of the beach road is designed and their critical cross sections with
structural details are attached.

The flange (round head) of the T-groyne is located at -4 m CD. The first 1/3©
length {20 m) from the head towards shore is designed with primary
armour of 3-ton quarry stones. The second 1/3 stretch, of length of 20 m
towards the shore, will have primary armour of 2-ton quarry stones. The last
3% length of the T-groyne may be constructed with primary armour of
1-ton quarry stones.

The protection works consisting of T-groyne field, seawalls in between, and
their critical cross sections are attached along with their positions

identified on the Google map are attached for the convenience of
tonstruction,

The lengths of the groynes as given in the design and shown in the
drawings are for 3 typical Structure and may vary from location to location
dlong the beach stretch due to changes in the seabed profile and erosion
“ndreduction in beach width with respect to baseline.

zeawall is designed with 1-Ton quarry stone for the armour with frontal
W(i)t[t)\e Of 5. 1ts toe is 3 m wide and is located at -1 m CD is to be constructed
1-ton stones with a slope of 1:2.
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When the primary armour layer is TWO quarry stone in thickness, the
stones range from 0.75W to 1.25W (where, W is weight of the primary
armour stone computed using Hudson’s formula) with about 75% of the
individual stones weighing more than W.

For the secondary layer, and with Two quarry stone thickness, each slone
should weigh 1/10™ of the primary armour weight ie. W/10. The stonesg
range from 0.7W to 1.2W (where, W is weight of the primary armour stone
computed using Hudson's formula) with about 50% of the individual

stones weighing more than W/10.

ii. Beach nourishment

The source of sand is one of the critical elements of beach nourishment
design. The quality of the sand controls the aesthetics, cost, and physical
and ecological performance. The perfect sand for beach nourishment
would be sand that is exactly same or slightly coarser than the native
beach sand. The match should include grain size and distribution.

Available studies have shown that the D., of sediments from the present
dredging area is in the range of 0.35 mm to 0.5 mm. Hence the sand for the
in and around beach nourishment from Nethravathi-Phalguni River

estuary appears to be suitable for the work.

9. Construction considerations

Rubble-mound structures depend on availability of large amounts of
suitably sized stone at low cost. Source and availability of stones are
investigated during design, and is tailored to the known output capability

of the quarry.

Certain types of coastal projects can be constructed using either
land-based or water-based construction techniques. Land-based
equipment is almost always preferred to floating equipment, and barge
dumping is often more expensive. Therefore, land-based construction

should be used.

Groynes can be built out seaward from dry land equipment located on a
road built on the structure's crest; generally, construction can proceed on
only one front.

Groynes on the updrift side of inlets can benefit nearby beach nourishment
projects by controlling (or gating) the amount entering (lost) to river
mouth in the south near the Kerala border. They normally prevent sand
from being carried through, over, or around them. Eventually, they will fill
and sand bypassing around the end will be maintained. Terminal Groynes
fill quickly and do not have major impacts on ebb-tidal shoals and normal,
inlet, sand-passing processes.
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The sovend  grovine s then constructed and the process repeated
Cradualhy working upditt side and the Groyne Field construction  is
comploeted. This process will help to minimize the impact to adjacent or
donwndrift beachen.

construction of protection works described above, to arrest the beach
crosion and secure the Uchila-Battapadis coast, unlike its land based
counterpart of construction, is to be taken up comprehensively and
completed inone go as a single project to be effective,

it the same solution is compartmentalised and implemented stage wise or
m phases over a petiod of time, the problem of beach erosion may
aaaravate and designed protection works may fail to deliver the desired
result,

The engineers should be aware of maintenance requirements for each
project element and ensure necessaty maintenance to take place.
Accommodating  maintenance is  particularly important for coastal
projects, such as beach nourishment and rubble-mound structures like
groynes which are expected to suffer some degree of damage over the life
of the project. Therefore, certain percentage of the construction coast say
3% to 5% may be separately accounted and sanctioned for the
maintenance of the above protection works.

10. Maintenance

The engineers should be aware of maintenance requirements for each
project  element and ensure necessary maintenance to take place.
Accommodanng maintenance is particularly important for coastal
Projects, such as beach nourishment and rubble-mound structures like
groynes which are expected to suffer some degree of damage over the life
of the project. Therefore, certain percentage of the construction coast say
3*‘ 1o 5% may be separately accounted and sanctioned for the annual
Mantenance of the above protection works.

Mmr_]m”imco of the constructed rubble-mound structures should be
“arfied out annually once, if required. In the event of any rectification,
Necessary arrangements for procuring stones/boulders should be made.
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5 period of continuqus monitoring and maintenance for a period of
fref monitofing and maintenance period May be gradually increaseq o
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Photographs taken during the joint committee inspection on 10.03.2025 at
Seaground beach, Ullala
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